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12.5.2006 Present: The Hon'bi.e Shri K.V.Sachldaflafldafl 

	

pphcat fl is in form 	Jice-thairrnafl. 

is filed/C I. fr 
po 	TD 	I 	 This application has been filed 

d  praying for a direction upon the 

Dted ..... 	.... 	I 	 respondents 	for 	compassionate 

appointment of the applicant trhose 

	

Dy. Registrai 	 father died in harness in 5.10.201. 

The applicant had earlier approached 

this Tribunal by way of O.A. no.232 o 

204 wherein this Trinal had 

directed the respondents to consithr 

the case of the applicant afresh 

within specified time. Pursuim to the 

- 	 oresoid direction the 

' 	had passed an order dated 2.8.25 

* (nnexure-H) statiflc nat te cas3 o: 

p1 –----fi1 	 te applicn 	consieed 

rejected in the year 2q01 and 

his case could not Le oi,sidered i: 

I 	usequent years ana 	t is 0fl2 

te grounds or rjection o 	is 

Khcleque, 	arned cct.rse. 

Ccn 
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O.A. No.111/2006 

:2: 

Contd. 

12.5.2006 	for the applicant submi 	that in 
another case the resoondentc 

considered the case of one Smt. 

Parbati Des whose husband died in 2000 

and she was given ccnassionate 
appointment 	in 	the 	year 2005. 
According to him, this is clear 
violation of norms given by the Apex 
Court. 

014 
	€VQw( 

Mr. G. Baishya, learned Sr. 
C.G.S.C. representing the respondents 

submits that notice should be issu ed  
to the respondents. 

Considering the issue involved 

in this case I direct to issue notice 

to the respondents. Post the matter on 

7.7.2006. 

NO  -A ,_(2 	o-rcI 	k 
/ s e C 71-1  c4Y 	bb 

Vice-Chairman 

1tD 	.. n6 , 1 
  

 01.01. 	 counsel for the 

fg 14  

DI/A/o 

PO'Af_ 

5 9A,  

wanted time to file reply 
statunent. The learned counsel for the 
pp1icant also wanted to produce 

certain documentso tó it be Aonew 
Post on 09.O9i2006 

/07L7 	cL 	TeQ 
O'iii 	e.c)'L,J 

iok 

Vice-Chajrynan 

i 	

-

12 

mb 
09.08.2006 	Learned counsel r the applic- 

ant submj.tted that he has received 
copy of the written statement, Post 

XXX on 30.08.2006 for filing 

 2~M[7 

tam 
rejoinder, 

Aember 	 Vice-Chajan 
rab 



30.08.006 Present: Hon'ble Sri K.V. Sachidanandan 
- 	 - • 	------------- 	 Vice-Chairman. 

jQ & 1  

H 
• 	 Learned Counsel for the Applicant 

su.bmitted that he has filed rejoinder. 

Learned Counsel for the Respondents 

wanted take instructions. Let it be done. 

Considering the issue involved, I am 

of the view that the O.A. has to be 

admitted. Admit. Post on 22.09.2006. 

Vice-Chairman 

22.09.2006 Present: Hon'ble Sri K.V. Sachidanandan 
Vice-Chairman. 

It is reported that the pleadings are 

complete. Let the case be posted in first 

week of November 2006. 

mb 1  
T 

7.11.2I$ 1* matter. P•st on 211.2I$. 

Vice-Chairman 

r 

t0 

C4ft-L 

"d- 29.114I. 

------ 	 im 
12.3.07. 

-t 

irn 

k 	--- - 
LtO  

Vices.sCha Irma 

P.st the matter aftrt.w.eks. 

Vi.ce-'chajrman 

post the matter on 20.i.0 

riember 	 Vice-Chairman 



	

- 	O.111/06 	 . 	. 

• 	21.3.2007 . 	Learned counsel for the respon- 
dents was represented and sm1tted 
that he has some personal inconvenie- 

	

..,.....--.-- 	 nce and sought for an adjournment. 
before the next D1v1Son 

Bench. 

..:
.... 

Mber 	 Vice-Chairman 

.• 	
bb 

* 	 . 



H 	 - 	 - 

I 	 I 	
4 

CP 'RA 'MT  No. 	 '2 ' 

Oraerdated 253 2. 

C311 the matter for hearmg 

on 

tAR, MOHArY ) 

07 05 2008 	None appears for the Applicant ioi 
the Aphcant is present However. Mr O 
Baishya, learn ed Sty Standing Counsel for 
the Union of India, is present In order to 
give one more chance to the Applicant, call 
this matter on 0606 2008 for hearing, 
when the learned Sr Standing Counsel for 

-- 
•' 	-. 	 the Union of India' should obtain 

c. 	 ( 	oJ  

instructions 	In 	writing 	from 	the 
Respondents 

I. 

Z47 

4- appiL e 

o, /1_ct .c;Lo  0ir*- 	&pOc)-ii 

• 0 

//r1 	
/ 	 nkm 17(c /' 

:;  

'.1 k 	s z4 

c'6 O 

Send copies of this order to the 

Applicant and to all the Respondents in the 

addresses given in -the O.AI and free copies 

of this order be also supplied to the learned 

Counsel for the parties 

(Khushiram) 	(MAR. Móiian.ty) 
Member (A) 	Vice-Chairman 

2 

I 
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96060,08 ':Nneappars for te Applkant nor 
the AppJieanEis'presetit:,}1owevèrI,. Mr G. 

'aishya,- tear'ed 'Sr. Stan1ding Coinsel for 
the Union of India, is prsent." H,e was to 

• produce npreØ;etafls .relating to th4 case in 

han'd He has, however, not been able to get 

those details. In order t' give one more 
chance tothe parties top1ace th& case, 
call this matter on 30.06.2008. 

Send copies of this order to the Jtoy 
pLc,4— 	Applicant and the Respondents in the 

S/ 	 addresses øiv,.n in th o:Af 

cfr 
• 	 (Khushiram) 	(MR.Mohan 1ty 

Member (A) - • 	,.:TVharman 

30.062008 

	

	one,'.appar"tr Theppllcant nor 
the Applicant is present:However,. *,G. 

• 	' • , 	•• 	 or 
the Union of India, is present 	I  

The written statthnent' {iled in this 
case is not at all a transparLnt one In all 
fairness of things, the Rsponderts should 
produce the records fpçopedJngsf.the 

• CSC dated • 2&0L2003. They. should 
.'disclose -wht the"teti vaô n acy 
position in the Dir& Recruitment Quota 
for the ydar 2Q0 ai1 foI 2002 The - 
Respondents have filed adocumentas 
Annexure.l enc)osd iii the vrittn 

• 	 objection filed ii thiscase(n reply to the' 
• 	' • Roinde) but the'said dcument i s 

	

• ' 	• ' incomplete one. Mnexure to the I said 
'Annexure-1 shotild be:produced b the 

• • ' '• Respondentsin:this case. A6 Respondents 
• 	 ' should disclose der}y theHdetils o the 

persons appointed on compassionate 
• • 	• 	grounds during 2001 and durin 2002. 

H 
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They should prepare the details of persons given 
employment on compassionate grounds in a 
format comparing the details relating to the 
Applicant. Without these details adverse 
Inference shall. be  drawn against the 
Respondents of this case. 

-- 

'-\.--- 

\r 	r4j& 

jø 	 .. 

f 	 c—y 

S- 2 c' 

c. qi 	4 r 

rv_ J-r? 30, 

nkm 

On the prayer, of Mr C. Baisbya, 
learned Sr. Standing Counsel, call this 
matter on 07.08.2008 when all the 
aforesaid details should be furnished before 
this Tribunal in the shape of an Additional 
Written St.atem ent. 

Send copies of this order to the 
Applicant and to all the Respondents in the 
addresses given in the O.A. and A free copy 
of this order be supplied to Mr G. Baisbya 
learned Sr. Standing Counsel; who should 
ensure that all details are furnished by the 
date f1xed 

A copy of this order he also handed 
over to Mr M.U. Ahmed, learned Md). 

Standing Counsel, who has been kind 
enough, to supply the same  to Mr A. 
K}ia ikjue1 in the High Court Bar 

Association. 

(MR Mohanty). 
Vice-Chairman 

0 .08.2008 

cY) 	
Cpe e4 o.- tt4 	O)ck.Y€,pt J 

tcJ 4 
ptrvcI4ki 	f'e'  I— 	pg 

Q)pAJ e- -/k',t OYeA½' 4J 

...tQ_(L y 1L 	€ 
- 

Mr A.Khaleque, learned counsel for 

the Applicant is present. However, Mr 

G.Baishya, learned Sr. Standing counsel 

is on accommodation for today. 

Call this matter on 11.08.2008. 

(M. R. Mohanly) 
Vice- Chairman 



11082008 	Mr A. Khaleque, learned coud 
appear ng for the Applicant, and Mr G. 
Baishya, learned -Sr Standing Counsel for 

	

s 	 the Union of lnda, are preent. Mr G. 

	

-- 	 Baishya has produced materiis to show 
that a large number of cdidates (for 
compassionate received consderaUon of 

H 	H 
the Committee and, out ofhni,onIy sRx 
have 	beengiven 	con passionate 
ernpioyment as acjainst,.yacancies of the 

C 	2Q4 	 year 200iJie,haspr&1uced.naterialsto 
\9_&' 	 show that during2002 vacancis were no 

enough to accôthmodaté aiybody on 
- 	 S 	 - compassJonategrouna as aga;,n 	-qfloa. 
However, he has'not been ableto produe-
any ma.tedal$ o show that durii.g the years 
2003, 2004 and 2005 there I wre any 
vacancy 	iJeleTöF 	tng- 
compassionate appoin&ent 6nd as to 
whether anybody was .considere4 as againt 
vacancies of those years. and 'as Ito whether 
the Applicant received coisjdei ation 
against vacancies of those years. 

In the aforesaid premises one more1.
opportunity is given to Mr G; 3aishya th 
obtain materials from the Respçndents to 
show as to what\was the vacancy position 

Tduring the year 2003,2004 àn 2005 and 
the minutes,, cf the :,proceecings (for 
compassionate appointment) for the  
vacancies of those years. 

II; 

.5 

inóurse of hearing Mr A. Kh.aleque, 
' iearnec Counsel appearing for the. 
Applicatlt,.1 diciosed that one Snt Parbat. 

HDas receiv'ed compass onate 'thployment 
during the year 2005. and anther Smt 
Saroda Baishya - got compassionate 
appointment ditnind the 'ear 2O04. if that Ls 
so, then there was some csideration 

- I __ 
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given for compassionate appointment during the year 

2003 2004 and 2005. The Respondents 

._ 	 should cause production of the minutes of 

the 	Screening 	Committee 	for 

	

-'-- 	 compassionate appointment for those 

t 	* 	 a.r200 2004 and 2005 

4  ~ m ~\- 'Ib q 

a- OQy 

141 / o8 

' G4 c&A-t4 cvv( e4f2.4G14€ 

J4.( 'J-Le 	f4 

!, 	3' 

Call this matter an 1 5O9.2O08; when 

the Respondents should produce all the 

details/records though the learned Sr 

Standing CounseL 

Send copies of this order to the 

Respondents at the addresses gven in the 

OA and free copies of this order he also 

supplied to the learned Counsel for the both 

the parties. 

Vice-Chairman 
nkm 

15.09.08 

-------- fl / e_cTy 
 

iJ /,V* 

L 

I\iD 2- L 

disposed of, 

Heard. Mr A. Khal€qe, learned 

counsel for the Applicant and Mr 

G.Baishya, learned Sr. Standing 

counsel for the Respondents 

department. Also perused the materials 

placed on record. Mr Baishya. also 

produced copies of the proceeding of 

subsequent 3 years, which were also 

perused and taken note of 
Heating concluded. For the reasons 

recorded separately this case stands 

0 

2yi 
.pg 

sm) 
Member(A) Vice- Chairman 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAIIATI BENCH 

S 5 SS•SSS SC. S 

Original Application Nos. 111 of 2006. 

DATE OF DECISION: 15-09 -2008. 

Sri Hemanta Deka 
....... ... ......... ••••••• PSS•SS •••.••.•............ ........ ........ .. .... .. . . Applicant Is 

Mr A. Khaleque 
*Otago** 	ee.........o.. ..n....e..e..... ... ...............Advocate for the 

Applicant/s 

-Versus - 

Union of India & Ors. 

S 

Mr. G. Baishya, Sr. C.GSS.C. 
55 5 5....   5 5 555 55 5 55 SOS 5SCSS S U SS5S U 55C5 S 5555555 OS 55 S S 5*5 5 55 05 S 555 55 55 .Advo cate 	for 

the 

Respondent/s 

CORAM 

THE HON'BLE MR MANORANJAN MOHANTY, VICE CHAIRMAN 

THE HON'BLE MR KHUSHIRAM, ADMINISTRATIVE MEMBER 

Whether reporters of local newspapers may be allowed to 
see the judgment? 
)es/No 

Whether to be referred to the Reporter or not? 
ye/No 

Whether their Lordships wish to see the fair copy of the 
judgment? 
yes/No. 

39Arman I iêiA) 
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CENTRAL ADMIMSTRATIVE TRIBUNAL, GUWAHATI BENCH 

Original Application No. 111/2006. 

Date of Order.: This. the 15th Day of September, 2008. 

THE HON'BLE IviR MANORANJAN MOHANTY, VICE CHAIRMAN 

THE HON'BLE MR KfIUSIIIRAM, ADTh.ISThATWE MEMBER 

Sri Hernanta Deka, . 
SOn of Late Móina Ram Deka, ExMM (BCR) 
SRO, 'Gil' Division, R.M.S.Rangia, 
a resident of Village Niz Madart1a, 
P.O. Baihata Chariali, Dist KarnrupMsam. 	.Applicant 

By Advocate Mr A. Khaleque 

-Versus - 

Union of India; represented by the 
Secretary, Department of Post, Govt. of India, 
New,  Dethi. 

The Chief Postmaster General, 
Assam Circle, Guwahati781001. 

The Senior Superintendent of R.M.S. 
Guwahati Division; Guwahati 
	 Respondents. 

By Advocate Shri G.Baishya, Sr.C.GS.C. 

RD ER (ORAL) 

The Applicant applied for compassionate, appointment on 

the ground that the Applicant's father Late Moina Ram Deka (while in 

service as a Mailman under Senior Record OfficerlR.M.S .Guwahati 

Division at Rangia) died on 05.10.2001. The application for 

compassionate ground was rejected on 24.01.2003. The Applicant also 

alleged that others, who were similarly placed, were given appointment 
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to Group D post. Since representation of the Applicant was not decided, 

he filed OA.23212004; which was disposed of by this Tribunal, on 

19.052005, with direction to the Respondents to consider the 

representation of the Applicant and to pass a reasoned order. The 

Respondents considered the representation of the Applicant and, vide 

order dated 26.08.2005, rejected the claim of the Applicant on the 

ground that the claim of the Applicant (on consideration as against the 

vacancy of 2001) having been rejected, his claim to consider his case 

"for the vacancies of 2002 does not arise as there is no provision to 

empanel earlier rejected candidate." Aggrieved by this order, the 

Applicant has ified this second round of litigation seeking mainly the 

following relief - 

"The Respondents may be directed to appoint the 
Applicant in any post, as a special "Cancer Patient's 
case, on compassionate ground, by relaxing the 
normal Rules." 

2. 	The Respondents have ified a written statement stathig 

therein that Chief Postmaster General of Assam Circle rejected the 

case of the Applicant as the same was not recommended by Circle 

Selection Committee earlier. His case was considered against vacancies 

of 2001. Therefore, the consideration of the case (in 2002) does not 

arise, as there is no provision to empanel earlier rejected candidates. It 

has been stated that Late Moina Ram Deka died on 05.10.2001 and his 

son Shri Hemanta Deka ñled his claim for compassionate appointment. 

His case was duly considered by the Respondents and could not be 

acceded to, as sufficient number of vacancies were not available (which 

is limited to the extent of 5% of the vacancies for direct recruitment 
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quota) in the given year. Moreover, the widow of the deceased Srnt 

Uttara Deka had received Rs. 2,19,503/ as retrial benefits including 

GPF and she was getting family pensionofRs.3378/ p.m. plus Rs.I0I-

fixed medical allowance. 

The Applicant has ified Rejoinder stating that the plea of 

"no vacancy" is not correct and has been made to mislead the Tribunal. 

it has specifically alleged that the case of one Smt Sarada Baishya was 

considered in the year 2002 (although it was a case of 2001) and that, 

similarly, the case of Smt Parbati Das was also considered 4½ years 

after the death of her husband and that therefore, the case of the 

Applicant merit consideration. 

The Respondents has also ified a Reply to the Rejoinder 

stating that the compassionate appointment case of the Applicant was 

examined on the basis of selection conducted by Circle Selection 

Committee under relaxation of normal rules, but the case did not 

qualify for compassionate appointment. The allegation of arbitrariness 

against the Respondents has been denied. 

This Tribunal in its order dated 11.08.2008 had observed as 

under 

"One more opportunity is given to Mr G.Baishya to. 
obtain materials from the Respondents to show as to 
what was the vacancy position during the year 2003, 
2004 and 2005 and the minutes of the proceedings 

or compassionate appointmeni) for the vacancies of 
those years." 

The learned Sr. Standing counsel appearing for the 

Respondents has produced copies of the proceedings for the year 2003, 

2004 and 2005 for perusal of the Tribunal. 

20L~~ 
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Learned counsel for the Applicant, Mr Khaleque argued 

that the case of the Applicant merit consideration for at least 3 times as 

per Government policy and as the similar other cases have received 

consideration on more than one consideration (as in this case no further 

consideration was given) direction ought to be given to give further 

consideration to the case of Applicant. 

Mr G.Baishya, learned 'Sr. Standing counsel in his 

argument stated that the case of the Applicant has been considered but 

it' was not found indigent enough as compared to other cases whe]e 

appointments have, been given and that the cass referred to by the 

Applicant were more deserving as compared that of the Applicant. 

We have considered the rival contentions of the parties and 

perused the materials placed on record. The case of the Applicant has 

been considered once in 2001 and the same cotild not be considered for 

the subsequent years 2002, 2003 and 2004. The other cases (referred to 

by the Applicant) are more or less similar to that of the Applicant As 

per policy of compassionate appointment, the case of each individual 

should receive at least 3 considerations. Accordingly, we dispose of this 

case with direction to the Respondents to consider the case of the 

Applicant, again, on two more occasions (as against the available 

vacancies) to provide him compassionate employment. 

(IrnusiriRAM) 
	

(MANORAN MOHANTY) 
AI)MINISThATIVE MEMBER 	VICE CHAILMAN 

I/pg/I 
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F  --A I court - 

Department of Posts 
Office of the Chief Postmaster General 

• Assam Circle,Guwahati-781001 

No: VIG/5/XJI1/06-Pt4 	 Dated at Guwahati the 12th1  Sept,2008 	S  

To 
Shri Gautam Baishya, 
Sr. CGSC, 
Central Administrative Tribunal, 
Guwahati-781001. 

Sub: OA No. 111/06 filed by Hemanta Deka. 

Ref: Nil 

Sir, 
Kindly refer to the Hon'ble Tribunal order dated 11.08.2008, in OA No. 111/06 

filed by Hemanta Peka. The order of the Hôn,ble CAT has been received by this office 
on 08.09.2008.  It appears that the Hon'ble CAT directs the respondent department to 
produce documents showing vacancy position and minutes for the year of 2003, 2004 and 
2005. The attested copy of the above documents are enclosed here with to prodice before 
the Hon'ble CAT on 15.09.08 and defend the case on.behlf of the respondent. 

End: As abOve. 
YOurs faithfully 

(L.K.Barman  
Asstt.Postmastet General(Vig) 

O/o the Chief Postmaster General 
Assam Circle, Guwahati48 1001 
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. . 	
MINUTES OF THE .CIRCLESELECTIQN COMMITTEE MEETING HELD ON 04.05.2005 FOR 	 ., 

CONSIDERATION OF APPOINTMENT AGAINST DEPARTMENTAL 	 Ix 
VACANCIES UNDER RELAXATION OF NORMAL RECRUITMENT RULES 

The Circle Selection Committee compnsing the following members for 
considering the cases for appointment under relaxation of normal recruitment rules met 	k 

on 4 5 2005 in the Chamber of the Chief Postmaster General Assam Circle Guwahafi 
. 	. 	 . 	 . 	 . 	 . 	. 	 . 	 ., 	. 	 . 	 . . 	 . 	 . 

1 	ShriSKDas 	 ' 	I 

. 	. 	Chief Postmaster General 	• . 	- 	Chairman.  
Assam

. 
 Circle Guwahati 

.. 	. 	. 	 . 	 .. 
2 	Shri A N D Kachari 	 i 

. . . 	. .. 	Postmaster General, • • 	: 	. 	. 	Member. 	 1: 
Dibrugarh Region Dibrugarh 

. 	. 	. 	... .,. 	. 	 . 	. 	. 	• 	I 3 	Shri M R Pania 
DPS (HQ) Assam Circle 	 - 	Member.  

.. . 	. 	. 	 . Assam Circle, Guwahati.  

2 	 All together, 42 (forty two) cases as per the register maintained in CO are rZE  placed before the CSC for consideration for appointment on compassionate ground 	I\ The cadre-wise break up isas follows. 	• 	: 	• 	 . 	 :-.: 

For PA cadre 	- 	17 
-..... 	. . 	.. 	. 	.. ForPostmancadre 	. 	17  

For Group-D cadre - 	8 
. 	 . 	 . 	 : 	 • 	 . 	 . 	 . 	

I• . . 	2.1 	Besides the above 42 (forty two) cases, 6 (six) cases, which were 
recommended for re-consideration by the earlier CSC held on 242004 were also taken 

	

up with the above 42 (forty Iwo) cases 	 fl(1 
22 	The case of Shri Rupak Dey, S/o Late Hnshindra Ch Dey, Serial No 16/03 
(as per register) which was:rejected on the ground that there are more deserving cases, 
by the earlier CSC held on 242004 has been placed before the CSC again for Postman 	 r 

vacancy. In compliance with Hon'ble CAT order, reasoned and speaking order 
highlighting the various factors considered while examining applicant's case for 
compassionate appointment may be issued immediately to the applicant and 75  

intimation be sent to the Hon'ble CAT 

3 	 As per Ministry of Personnel P.G.& Pension DOP&T No 14014/23/99-Estt (D) 
dated 312 .39 the committee for appointment on compassionate grounds should take 
into account the position regarding availability of vacancy for such appointment and it 
should recommend appointments on compassionate groundsonly in a really deserving 	 ., 
cases and only if vacancy meant for appointment on compassionate grounds will be 
available within a year and that too within the ceiling of 5% of vacancies falling under 
direct recruitment quota Accordingly, the committee examined the relevant records 	 4 and found that following posts are to be filled up for appointment on compassionate 	 jç 
ground under direct recruitment quota for the year 2003 and 2004 

NE 

O 

. ................ 	 . 	. 	. 	. 	. ................................. 



V. 

Ilk 

2003 	2004 

PA 	- 2 	 2 

postman 
 

Group-D 
 

4. 	
The committee examined all the above 42 new 

+ 6 old + 
for appointment 

1 CAT cases 
under 

carefully and 
recommends the following candidates 

quota for the year 2003 and 2004.  
relaxation of nOrmal rules against direct r ecruitment 

Name of the candidate Name of the deceased 	Post for which 
recommended 

SI 	SL No. employee for appointment. as per 
re 	ister 

Sri Bidit Kumar Bora Sb 	late Nagen Oh Bora PA cadre 

05/04 Ex Group-D, Sivasagar HO 

Sb 	late DhiresWar Kumar PA Cadre 

2 	1 1/04 Sri Ajit Kumar Ex SG MM, HRO Mails, 
Guwahati RMS. 

Miss Ritutrishna Deka D/0 late HitesWar Deka PA Cadre 

3 	24/04 Ex SA,(BCR) GH RMS Dn 

Sri Amit Ch Das S/o late Maram Ch Das PA cadre 
4 	41/04 ExGrouP-D, PSD 

Guwahati 

5 	28/03 Sr parthajit Nath Sb 	late Prabir Kr Nath 
Ex Group-D, Sitchar HO 

Postman 
cadre 

6 	04/04 Mrs Renu Devi WIO late Dipak Kr Sarma 
Ex SA, SRO Rangia 

Postman 
cadre 

7 	03/04 Sri Gakul Oh Roy S/0 late Jyotish Ch Roy 
ExSGMM, 

GrouP-D 
cadre 

New BongaigaOn 

8 	44/03 Smt Parbati Das W/0 late Harimohan Das 
Ex Bearer No. II 

Group-D 
cadre 

RMS Depti. Canteen 
Guwahati RMS 

(M 	&IA1 	 (A.N. .Kachari) 	(S.K.Das) 

Director Postal Services[HQI 	
Postmaster General Chief Postmaster General 

Obo the CPMG, Guwahati 	Dibrugarh Region,DiflrUgalh Assam Circle, Guwahati 

Lam 



Recommended candidates: 

PA CADRE 

Sl  Name of the candidate 	. . Name of the deceased employee 
1 Sri Bidit Kumar Bora S/o late Nagen Ch Bora 

Ex Group-D, Sivasagar HO 
2 Sri Ajif Kumar S/o late Dhireswar Kumar 
-  Ex SG MM, HRO Mails, Guwahati RMS 

3 Miss Ritutrishna Deka D/O late Hiteswar Deka 
ExSA,(BCR) GH RMSDn 

4 Sri Amit Ch Das S/o late Maram Ch Das 
Ex Group-D, PSD Guwahati 

/ 

4/ // 

4 

6/N 
The. CSC held on 4.5.2005 recommended the following candidates for 

appointment under relaxation of normal rules against the vacancies as 
Vacancies 	 . 

2003 	2004 	Total 
PAcadre 	 2 	2 	4 
Postman 	 1 	 1 	 2 
Group-D . 	 . 	1 	 1 	 2 

POSTMAN CADRE 

5 Sri Parthajit Nath Sb 	late Prabir Kr Nath 
Ex Group-D, Silchar HO 

6 Mrs Renu Devi W/O late Dipak Kr Sarma 
- - Ex SA, SRO Rangia 

up-D CADRE 

7 Sri Gakul Ch Roy S/U late Jyotish Ch Roy 
ExSGMM 

New Bongäigaon 
8 Smt Parbati Das W/O late Harimohan Das 

Ex Bearer No. II 
RMS Deptl. Canteen 

Guwahati RMS 

The vacancyposition for PA/SA, Postmen and GroUp-D cqres mqy also kindly 

be seen at flag-A, Fkg-D and Flag-C. Approved ccindid9ts may perhaps be 

allotted to the divisions now. The same ll be in accit19n  to the vacancies 

already, allotted vide Flag-A, Flag-D and Flgg-C. There is no vacancy in SA and 

MG cadre. for Guwahati RMS. 

ut up for kind perusal and orders. 

R e 

JUN. 2005 	 0 i- 	'. 



File No. Name of the, Daof Whether Family pnsion, ,Numberof , Num, Nir ;Pailiculars'Of the .marks 
SL 

Ex-Employee deathflxfvalidation, any Teimrn1 deéiidents of of J candidate - 	- 

Agezon ithe date of loss/fraud benefit received including 'married  

- 	. death/Invalidation case candidate 'daughters children 
L/S done against the 

ex-offici.al'  

3 . 	4 5  ( 	
6 ,.7—, /8 9 10 

2 
LateNarenCh.. 
NathEx-APM 

4$O2 , 
Age51Y.7M 

Nil 
Id 

F 
+DR 	11 

' -. 

' 

.•,i 

' 
SapjoyNath 
(1soii):". 

JiP= NiL: 
Rtnted 	house Staff/16-02/04 

TinsukiaHO, L/S30Y2M (I DOB=07-i-78 
E Q = HS passed 

( 	 Rs.1000/- 
PM. 57 	- - 

Undertaking - NIL. 
'furnishecL 4claration 

frcm 	other 
members 

ed 

6 	Rommended 
by 

	
for 

Late Nagen Cl 30-6-03 Nil ' 	3 
-.\.-' 

1 - BiditKrl3ora 
(son) : 	-- 2 StaI16-0/04 

Bora, Ex-Gr.D 
Sivasagar HO 

Age= 53Y 6M 
.L/S= 20Y 9M 28D 

/ 1275 + DR\ 
DOB' 30-7-80 

ç—mmor 
\ 50,694/- / 'J.' / , 	. E.Q.=HS Passed 

-Undertaking Delarajon 	of firnished. - 	WOW. 
t - fftishe&  

Rftoended 

7' 
.7 

A 	- 

1 2/  /7,2 

Check list for PA Cadr 

1D 

Mstt. 

	

'010 the ('Ief 	 40eneftl 
 001 

	

- Assm Cic%t, 	'81 



.0 

.................... • 

Cfflcer 
-' 

Mstl pom.ter Ge111i 
0/0 the Chief posflUt Geneta 

sasn Ciic . 	 1b1 0 

3 Staff/16!i6/04 Late Maheswar 14-1-03 Nil F/P = 4 1 1 Acbmta Kakati/ I 	Li? 	1K 8lecha. 

Kakti, Ex-SPM Ag= 58Y SM 3100 + DR (2on) 2 	W 
. 	I 	marriageable 

MarwaiipattySO • L/S36Y11M TB= 
ii 1A'eA-P 

DOB= 1-1-02 
E Q = HS passed TafldE I 

Nagaon 4,80,629/- minor 

rL Undertaking .4 	. nOUSe. - 	. t I..ALAIP2 
(3 

. . 	. 5 (The 	elder 
brother 

-. -: 

) 	e1p1oyedas 	a 
(tcherajd 

living together. 
- 

6 	Recc~  ruZended 
b}RO for CSC 
Nø 	widàw 	I 

- 

Staffl 16-07/04 -Late-fiu1lah- :3Oi601 Nil '7P= 2 --.:--- - 	-Md.1mdadu llah - ; 1. 	Li? 	- 	=- 	2½ 
All Ahmed, Ag58Y3M / 3686+DR p AliA limed 	/ katha. 

Ex-PM,Diphu 	. 

•- ' \ 2,03,232/- 	/ 
L/S-39Y29D  

4&AeA) DO= 1-1-75 1 	= 69,326/- HO 
../ I E.Q. 	BA Dara on o 

Undertaking widow. 
furnishe*i finjshecj 

Rommended 
byRO 	for 

5 Staffll6-11/04 LateDhireswar...:1Q. 
Ae5OY 10M 3D 

Nil F/P 15  
5 	. /1 1 

sön 
.:Li?6kath 

(2 	Own hou Kumar,  DOB =  28-2-82 'L±M 	10000/- Ex-SGMM 
'GH'RMSDn. 

 LIS3OY 
6,959I) 	/ 

OW
/ 

. 

eat w 

Jit.Ku&... .... 

EQ=HSpassed 
Undèng 

D1araion of 
. 	widow. 

furshined fwnished. 
1 marriageable 

• . dighter and 1 
- nior children. 

• . 	 . . Rgconjinended 
- 	 bySSRMJGhy. 

a-. 

§10 'IS7 	0 





( 

StafiYl6-17/O( Md Kuddus Ali 
Ex-SPM 
Fakiraganj, 
Goalpara 

lnvalid.on 1-1-03 	.. 
Age= 47Y 1OM 
LIS=33Y10M 
211) 

Nil 'RJP 	-- 
2450 + DR 
1'B= . 	' 

- - Saiful Islam 7 
(2t son) 	' 
DOB22-3-75 

Undertaking 

1 
2 	= 47,952/

of  
merabims 

4 	The eldestn 
'flamed and read 
tC1ass . W 

-iWing jointly 
iththeThmiIy 

5. 	Ronded 
bvcPlnhubñ. 

9 StaffI16-18/04 Sona Rain 	.... flivalidation on 21. Nil F1P = 6 2 - Prasanta = 

Hazarika, 2-03 3875+DR 5) Hazarika 
( - 

Ex-Gr.D, Age= 56Y 9M 
L/S=36Y11M 

TB = 	J (3 	son). 
DOB=1-7-79 mamageable 

Bihpuria : 	: 
Dibrugarh Dn. 19D E.Q.— ITS PSSd Deci 	"' Undertaking 	' 

inern  
er 

/ toCJX,2h1dsør 
MA 	passed 	living 

\S  
\ ReoI*nended by RO - 1or C& 

10 taff/16-20/04 Late Rukheswar 6-8-2OQO-. rayanda/ 1. 	= 	13. 
Gogoi Age 50Y 7M Nil  (3ogoi 	.. 
Ex-SPM, L/SSM4D . 

UF2 
(eldest son) . 

Naoholia . -.POB131-12-79 3. 

Dibrugarh Da 	. E.Q.= ITS passed .mamageable 
- . Undertaking ughter. 

fiiniished. . 	is 
rommended 
bY 	ROfer 
(sc. 

t . 11araJjon from 
members 

. 	. nished. 
4 

I U. ND"
• •p, .•. 

1 	 Court Officer, 	. 	 Asstt. 
010 the Chief P 061ma, 	001 

.. 	 -S-.--•.- 	 - 



•1 

/ 

/ 

14\ Sta16-23/04( Late. 16503 Nil/ F/P= 
1275 + DR 

1 - 
- 

. 
Sye4Sahi.nur1 
Beg 	-(widow) 

TLiPNiL 
l 	- 	ii.  Rafikül Islam . Age= 28Y1OM -. . 3. 01 

LfS=1Y6M2D 

• . / 4 	other and 4 
• 

. 	( siers),Fatheris 
• 	. 

0 
•0 pon. 	y 

• - . . : .:•:;. 	\ 
... 

5..... 	dcIon 

12 StaWl6-24/04 Late Hiteswar 1.-11-2003 Nil 	/ F/P = 5 (?) 2 Miss Ritutrishna 

4 	claraon 	of 
Deka 
ESAHRO 

Age= 49Y 4M 
LJS= 27Y 2M 20D 

( 2950 + DR 

-/ 
Deka 

7161/ çca Au 

/ 
. BA ) 2 

Undertaking & 2 
furnished: hi1dr 

31uding 	I 
mEnor daughter.. 
Rommended 

13 )Staff/16-25/04 Late Upen 8-6-03 Disc: F/P = 5 -- 2 . 	1 Bitupan Bhuyan 1. (il. 	\ 

Bhuvan.Ex-PA 
L/S28Y413D 

pceedings 2950± DR 
I V DOB= 5-7-79 

Ruie-16 was 2,78,260/- E 4 

to• 	1of 

ocia1. 

furrushed. firnished. 
Recommended 
bROforCSC. 
T. l-offici& 
V4s 	charge 
sleted 	under 
Rle-16 on 1-5- 
03. The official 

fredo8- 

- _____ 

 

) 	- 

ii 

H 



) 

)- 

o .................. 

CburtOffic 
tec G 

*5stt. potm3S 	 cjeneTal 

the 

ssaut 

6 

( 

1•  [. 
 

14  Staffu16-31/04 Late Nabaranjan 
Bairagi,Ex-PA 
Nagaon 

- 

9-3-03 
.Age= 356M 
LIS= BY .I1M 20D 

Nil 	/ 
f 

F/P = .: 
1440+.tR 	-') 

92,185/- / / 

3 
. 

- 

/ 
tA1 •/ 

-  Jadumaij 	/ 
Bairagi 	,/ 
(brother) 
It appears that 
the ex-official 

DOB= 10-2-76 
E.Q.= HS passed  

L/P =3 katha 
IIecha 

vn-house, 

71ukeiclaration 

15 Sta'16-34/04 Late Nandarain 10-2-02 Nil 7 
.  

F/P 	' 4 1 -  DipakMedlii 
__ 

l7Own house. 
Medhi, Ex-SPM Age= 57Y 9M ( 2625 + DR (1 sonmarried . 	A'I 	= Rajgarh, L/S= 34Y 7M 8D TB = 	1 	. . . DOB=: 1-3-70 1 	oi-. Dibrugarh Dn. . \ 4,45,787/- / 

éLL -a 
E.Q.= B. C 
Undertaking 

A  L 
Ge 

- .. iageab1e 
chughter: 
1commended 

~
___ __________ • ________ 

IRO 	for 

16 ,%taff/16-38/04 Md.OsmanAli Invalidation on Nil -L 4 1 -.. Md.Waribur . 	IJP=.4b 
Ex-Postinan 31-3-03 / 8 + DR .\ . Rahman . 	Own house. 
Silpukhuri SO. Age 54Y 22 D I = 	I 

FI,43 ,7.47/- 

 

.,. (2 	son)  
Guwahati(P)pm. ..L/S=..31.Y7M  / . 	,. v' p DOB=30-6-80.; 4 	. 	. 

E. = 	ed firitbez ....... .ánd 
eciaration dBer 	broth: 

fimiisha 

• . ding 	busins 
as appeared in • 	•. tdec1aration. 

6.i 	e 

• 1 dzughter •.. ••. 

t-r----  _. . . .• 1SSPIGhy. 

i2 
Tt 



• 	 • 

• 	 ___  

	

,[JT StaffIl64l/Of LateMaramCh .21-12-2004 	Nil ( 

j 

	4 	1 	1 	AmjtChDas 	1. 
Das Ex-Gr D 	Age= 48Y 5M 15D 	 A 	 (son) 	2 NI = 
PSDlGuwahati 	LIS= 24Y 1M 20D 	. \ 	 . 	.. 	/ 	DOB = 4-6-84 	3. Iclaration pf 

	

 --ej 	/ 	 E-Q.= HS passed . fily 
/ 	 Undertaking 	. 	rmbers 

	

. 	 ..•.. 
4. 1 marriageable 

- 	 dghier.  

	

- - - 
	 5 Rcommejided 

	

. ..Z:.:: 	 . 	 • 	. 	.. 	 FD/Ghy. 

C 	

. 	 •• 	 ..• 	 . 	 . 	 . 	 . 	 . 	 6. iminor 
        dnighter. 

.Court 0cet. 	. 

cm 

et 

T he (iet 	 Ot 

 



Co - 

CouLffi 

Cases of last CSC held on 2-4-04 for review in PA Caare 

S-17 File No 	Name of the 	Date of 
Ex-Employee 	death/lnvahdation, 

Whether 	Family pension, Number of Number 
an) 	Terminal dependents of of candidate Age on the date of loss/fraud 	benefit received mcludmg unmarned minor - deatMmrahdation, case candidate daughters children IJSàne againstthe . 

ex-offici 17  

- 	.1 
.. 	4 

Staff/16-25/03 	Charu Shyam 	Invalid on 1-9-02 
5 	- 

Nil 	F 
II 	7 

4 2 
 9 - 10 . 

Ex-Postman 	Age= 52Y 7M - Nikhil hyam 1 	3 	- 
• SeponSO 	.L/S=.29Y2lM -.. Eldest and only ____ 

Sivasagar Dii 	16D 
.•..• 

/ E/L encashment 
SOfl 	:.2• 

DOB= 12-2-79 
- 000/ 

= 9363 others 
/ 6 E.Q.=BA 

yet to dèpoit , 2 5 	. mmageabie. 

furo.&PcL• 
I 

6 	Declaration from 

11 
Other 	member 
finished except 

r -°  !L— - 

. 

2.!! 3 . 

7 	RO . 
rommended 

Staff'16-34/03 	Late Rupeswar 	.Dn25-1-01 Nil  6 1 UtpalGogoi 
(15t son) 

Gogot Ex-PA 	Age= 48 Y 2500 + DR 7) 
N.LkhimpurHO 	US=19Y.5M14D TB= . iedall 

- 

,55,05 	- ' / living tether marriageable -  
D0B11274 . 
E.Q.=HSpassed 
Undertaking 
furnished fi4 _ 

•5.R0 
recommended 

LA14 

) • 

40 

Ji 
MStt. 'PostfnastefOe1 	

(Vg) 
Genera1  

oil tC 
(Cf postmatcT  

Circ 	
001 





S1. File 	. Name of the Ex- 
Employee 

Date of 
death/Invalidation, 
Age on the date of 
death/Invalidation, 

L/S done 

Whether 
any 

loss/fraud 
case 

against the 

Family pension, 
Terminal 

benefit received 

ex-official  

Number of 
dependents 
including 
candidate 

Number 
of 

unmarried 
daughters 

Number 
of 

minor 
children 

Particulars of the 
candidate 

Remarks 

2 3 4 5 6 7 8 9 10 11 
Staffl16-0 1/04 Late Sonamoni 21-1-02 Nil FP = 7 1 1 Mintu Das // 1. 	Declaration 

Das Age= 59 Y, 4 M 1895 + DR (3rd son) from 	6 
Ex-Gr. 'D' L/S= 40 Y, 4 M TB = 2,61,163/- DOB(Age) = members 

'\ (\ SilcharHO 30-1-81 
EQ=HSLC 
passed 
Undertaking 

7~operty 
7  7

ot 

F3.Liying 

 

furnished  in own 
use/rented  
use 	not 

inthnatecL 
AsperRO's 
report the elder 
sons 	are 	not 
willing, to take 
responsibility 
of the fmily. 
Case 	is 
recommended 
by 	PMG/DR 
forCSC. 
A/I= 36,000/-. 

7.One 
• mattiageable 

daughter 	and 
one 	minor 

7 

LIfr / L/S=34Y.5M.21D. 	I Pension.CM 	I 
Age=53 Years 	Rs. 1500/-+DR 	EQ.'HSLC 	/ 	[3. No landed  

prope. 

Check list for Postman / MG Cadre 

'Y 
,- 

oInt 
0100., 

 

• 



r'. AP  

L 

Staff/16-04/04 ii5iji 224-02 Nil 	/ FIP.= 3 - 2 MsRenuDev 
(widow) 

LLJ!N__J 

(idj:gfl FatherJ'  
( Sarmah Age= 39 Y, 4 M ( Rs.2400 + DR J 

Ex-SA, SRO, L/S13Y, 3M, 26D ( TB = 	J DOB(Age)= 
15-5-70 

in-law's house. 
3.  

Rangia \ 1,10,986 	/ E.Q.=HSLC (4V passd 
including 
daughter. 

Undertaking 5. 	Recommended by 
furnished  _____ 

13-4-02 Nil F/P 4 2 - Biplab Kt Dey e. AM 3 Stafl7l6-08/04 Late Bijendra Ch 
Dey, Ex- Age= 57 Y 

LIS 21 Y, 10 M ( 

R (son) 
DOB(Age) certificate and nil 

Postman 
BadarpurSO, \  Z2 ,7 1 ,006 

 

/ j:d /.e E.Q=HSLC 
ssed Tfrm 

Undertaking not other 	family 

r-P 
/ 

/- 4 furnished. 	7 members 

n 	i co- V furnished. 
Case 	 is 
recommended 	by 

/ PMG/DR for CSC. 
2 	unmarried 

Nil F/P = 6 2 2 Saabrata Paul 
4 Sta169/04 Late Sulwniar.  4-7-02 

Paul, Ex-SA Age' 56 years 3 	+ DR (1 	son) 
DOB= 31-12-79 

HRO(Mails) LIS= 32 Y, 10 M, ) TB 
'- ~ EQ=HSLC 

W  
RMS 'GH'Dn. 14 D 	• 3,44,270/- 

Undertakmg 
furnished. 

7
di ede 

daughter 
furnished. 
Case 	 is 

- recommended 	by 
SSRM/Ghy. 
2 	unmarried 
daughters 	and 	2 
minor children. 

4D6-S7 OV//V 

110 

01 



Wr 	 rc5-5-'--lGvv\/IM 	UC)LTc CcIrQ 

/ Staff/16-10/04 LateHiralaiRoy 11-4-03 Nil FIP 5 1 - Hareswar L/P 	= 	2 
Ex-Postman Age= 54Y, 4M, 3D 

L/S= 22Y 20D 
1863 + DR 
TB = 

Prodhani bighas. 
Sapatgram, (eldest son) Living 	in 
Goalpara Dn. 2, 13,241/- DOB 	23-11-78 own house 

E.Q.= HSLC 3 	Income = Nil. 
pasSed Declaration / Undertaking of 	other 

family 
members 
furnished. 
Case 	is 

7 recommenced 
by 
SP/Dhubri. 
1 marriageable 
da 	r. 

6 Staff/16-13/04 Late Gojendra 13-6-2003 Nil F/P = 1 - - Smt. Jaya 1. 	/P  
Nath  Athpuria Age= 47Y, 5M 2625 + DR Athpuria . 	Living 	in 
Ex-PA, L/S= 21Y, 6D TB J% Qr\fl. 	j— (widow) ed 	house 
Dibrugarh HO 2,22,020/- (J 	I  DOB= 1-2-67 e. 

E.Q.=HSEC LA/1 = 50,088/-. 
passed e 

recommended 
by 	PMG/DR 
for CSC. 

7 Staff/16-16/04 Late Dhaniram 14-1-200 1 Nil F/P = 4 1 - Apurba Kalita 1. 	Living 	in 	oi 
Kalita Age=59Y,7M 3550+DR I (1son) h 
Ex-SPM L/S= 38 years TB = / DOB= 12-10-80 .~( 	= 66000/-. 

4,78,867/-  N4 t.&t.jiv EQ=HSLC / 
• 

all 	ersO 
j  passed 

Undert*ing family 
furnished  

furnished. Recommended 
by SSP/Ghy. 
1 	marriageable 
dauter. 

n1f 3' 

cou, OFF-er b.sstt. 
,ott (ief postmattT GeOCta 



fMcL 'LT 

Stafi7l6-19/04 LateTileswar 18-9-03 Nil FIP= 3 - - BituiPhukan i.( 	L 	9bigha 13 
Phukan, Age= 58Y, 1OM 1275 + DR ,- (1 son) marned )-—"---- 
èx-Gr.'D' L/S28Y,2M, TB DOB=1-10-67 2 	 o 

Sinialuguri, 16D 2,68,259/- E.Q.= HSLC All= 
) SivasagarDn. passed. 4 	'on from 
/ Undertaking other 	members 

furnished 	/ .-........ tlñished. 
5 	Case 	is 

recommended 
- by PMG/DR for 

CsC. 
6. 	Both 	sons 	are 

9 StafiY16-2 1/04 Late Samarendra 15-12-99 Nil 7 F/P = 	Th' 2 1 - Pinald Gupta 9 ka 	- 
Gupta Age= 53Y 7M ( 1637 + DR 	) (daughter) A/L =_12,000/-. 
Ex-Postman, LIS= 17 years \ TB = 	J Candidate DOB=5-8-79 Recommended 

for 
t Rangirkhaii SO 92,362/- 	/ herself E.Q. HSLC / 	CPMG/DR 

Cachar ..._-" passed. / . Declaration 	of 
Undertaking -" widow 

/ 	\ furnished. 

I .5. 	Candidate to be 
.manied 

10 Stafi116-27/04 Late Kamal Ch 7-10-2001 Nil F? = 2 - - Niju Kr. Handique L/P = 3 bighas. 
Handique Age= 53Y 7M 1982 ± DR (son) A/I = 9000/. 
Ex-Postman, L/S= 20Y, SM, 9D TB = DOB= 1-1-1981 Declaration from ,,3. 
Dhakuakhana 1,92,349/- E.Q. HSLC mother 

passed aished 
I SO Lakhim ur Undertaking 4. 	Recommended by 

. ,.-. furnished. PMG/DR for CSC. 
- 
11 Staff/16-28/04 Late Ratneswar 29-3-03 Nil .FP 	. 3 - 	Th Ajoy Kr Dutta 1. 	LJP1 bigha. 

Dutta Age= 53Y 4M 2100 + DR (2 	son) 2. 	Living 	in 	own 

Ex-Postman, L/S= 29Y 9M TB = . / DOB 	1-3-79 Zhn 	
s)fl married 

RajabonSO . 2,65,790/ / E.Q.=HSLC ngjointly. 
Sivsagar Dn. . _.. passed. 4. 	All 	12,0001-. 

Undertaking Declaration 	of V I . furnished. elder 	brother 	& 
monther furnished. r Recommended by 

. _____________ __________ ________ _______ ________ PMG/DR for CSC. 

c• 

	 F1ein Court c .................. 	 2,-v 
Court Officer 

) 

) 

Olt 	(bIn 	 ' 7S1 OOt - 	 çnct 



/ 

fr 

£ Staff/16-29/04 Late Satyendra 16-2-03 Nil 4 1 - Suniitra 1. /Living in own 
Kr. Das Age= 56Y 8M son) house. 
Ex-SPM L/S= 34Y 9M 9D DOB= 15-9-83 All = 37,680/ 
Maniptirbazar U2 ,92,223/ E.Q.= HSLC p/a. 
SO Cachar passed. 1 	SOfl 	is 

Undertaking working 	as 
furnished. GDS 	and 

living 

(\J separately 
7 Alexenderpur 

BO. 
/ 

/ from 	all 
members 
furnished. 
One 
marriageable 
daughter. 
Recommended 

,-, by RO/DR for 

13 Staff/16-33/04 Late Ashit 17-8-99 Nil FP = 	) 3 2 7 	- 	) Miss Ashima j. 	Living in own 

/ 4. Ex-MG SRO, L/S=29Y1M 18D 
(0/ 

daughter) (0,/- 
Mariani 2,46,48 1 DOB 6-7-84 "frpm pensiozi_ 

E.Q.= HSLC 2 marriageable 
/ passed. daughter 

\ / Undertaking including 
furnished, candidate. 

Declaration 
/ of 	mother 

/ furnished. 
Recommende 
d by PMG for 
CSC. 

File inCOi.rtZfl 

Court Oflicel 
As pøtmagteI.f*l (VT) 

te (I'ief pnstmtter Gneral 

Circtc 	vW a4I-7l 001 



( 	

/ 

L 	'4 Staff/16-35/04 t 	es1& -2002 ''. 	the F/P= 	 3 	- 	 2 	Smt.Rupali 	1. 

• 	Payeng 	Age= 27Y 4M 	
WaS 1380 + DR 	 Paven 	2. A/I 24,000/-. 

involved in 
Ex-SPM 	L/S = 6Y 4M 23D sn/iw fiud TB = 	 Mili(widow) 	3. Case is not 

Dibrugarh Dn. 	 out 	of 1,60,678/- 	 - 	 DOB= 1-2-77 	recommended 

Rs.3,17,500 	 / 	 E.Q.= HSLC 	by PMG/DR 
ased. 

Rs67 	

5 LMng With 

/ 	
have been 	 / 	

Undertaking 	
, 	

parentS 	at 

recovered. 	

furnished. / 	Majuli. 

Investigat- 	
5. 2 	minor 

ionisytO  be comDleted  

15 	i/16-36/04 Late Gopal Das, 	9-2003 	 F/P = 	 3 	- 	 7 - ) 	jiThas( 	1. L/P 1 katha 5 

Ex-APM, Tezpur Age 59Y 1OM 	 f 3600 + DR 	 / son) mamed as 	lecha 	own 

HO 	 L/S 41Y 7M 9D 	( 	TB = 	 per synopsis 	house. 

\ 	6,78,080/- 	 DOB= 4-1-77 	2. 	is not 

\ 	
pass (C) 	 read up class- 
Undertaking 	X. 
furnished 	3. Declaration 

from all family 

\ 	
E.Q.' HSLC / 	mentally sound 

members 

4(0I. 

recommended 
by PMG/DR 
for CSC.. 

I16Sta16-39/04 LateMuffar 	1-2-03 	 Nil 	 3 - 	
dA1iMul 	1. 	= 4000/- 

2.Hussain 	Age= 49Y 8M 13D 	I 	500 + DR \ 	 I 	Hussain (l son) 	o house. 

Ex-PA 	L/S26Y8M13t) 	 0,67/- 	 D0B31 -5-84 

Guwahati Underthking 	by SSP/Ghy. 
furnished. 

6 	It A*stt. ~nera g) 

0/n the ('ief Pc,stmStet Geflerit 

Ccie, cvwbLi-S' 001 



P/r,  //~V7 /5 

3-5-2003 Nil F/P = 2550 	I 4 1 1 Moon Zal 
son) 

= 
OWUhOUSC. 7 Staff! 16-42/04 TRoushan 

.4 Zanial Age= 52Y 11M I :DR _ 	J DOB= 21-8-83 2 	Declaration from 
Ex-PA, Goalpara LIS—  28Y 7M TB - 2,9483/- 

E.Q.= HSLC 

/1 

 
passed furnished. 
Undertaking Recommended 
furnished. 	/ by SPlDhubri. 

One manageable 
/ daughter and one 

minor. 

Case s brough forward by last CRC held on 2-4-2004 
SI 	File No. 

_ 
Name of the Ex- Date of Whether any Family pension, Number of Number of 

unmamed 
Number 
of minor 

Particulars of the 
candidate 

Remarks 

Employee death/Invalidation, loss/fraud 
case against 

Terminal benefit 
received 

dependents 
including daughters children Age on the date of 

death/Invalidation, the ex- 

US done 
official  

9 10 	- 11 
2 

Staffll6-0/03 
3 

Late Jogendra 
4 

6-8-2000 
5 

Nil F/P = 

 7 
6 - Jiten Das 

(3M son) 
LIP 	1 katha 9 

Ch Das Age= 56Y 7M 
( 

2025 + DR 
DOB' 29777 

(F=as  ~2OO~-3 
marriageable 

Ex-OS CasirN. LIS 37'! 2M 1SD (\ 2,50,421/ E.Q.= HSLC 
. 

daughters. 
Lakhimpur HO Undertaking Elder brothers are 

furnished. Class X & IX. 
RO recommended 
the case for CSC. 
Declaration 	from 
all 	memters 
furnished 	and 
living 	with 	the 
framily 	(No 
widow) 

ar 2 	son mried. 

Sta16-28/03 Late 	bfr Kr. 302 Nil F/P = 6 
1500 + DR 

 
- iJitNh 

(1 51. son) 
= 5kathas. 

Own house. 

Nath, Ex-Gr. D Age 49Y DOB 	18-11-76 A/I = 18,000/-. 

Silchar HO L/S 12Y SM 6D TB = Age HSLC passed 
Undertaking 

Declaration 	from 
all 	members 70,900/- furnished. furnished. 
3 	marriageable 
daughters. 

qstt. potm 	ter 	 1 (VIg) 
General 

Oo the (hief poti,i*steT 
61 001 	-. 

Ascaffi ClrclC 



Date of 
death/Invalidation, 
Age on the date of 
death/Invalidation, 

LIS done 

Whether 
any 

loss/fraud 
case 

against the 

Family pension, 
Terminal 

benefit received 

Number of 
dependents 
including 
candidate 

Number 
of 

unmarried 
daughters 

Number 
of 

minor 
children 

Particulars of the 
candidate 

Remarks 
Si File No. 

• 

Name of the Ex- 
Employee 

• 
4 

ex-official 
5 

_—Th 
- 	6 
F/P = 

_________ 
7 
5 

8 
1 

9 
3 

10 
Gokul C 
(1 	son) 
DOB' 2384 
E.Q.= Class VIII 
passed 
Undertaking 
furnished. 

11 
Tii 	Nil. 
2 	Rented house, 
3. 	A/I 	16,000/-. 	,- 
4 	1 marriageable 

daughter and 
minor children. 
COflSeat certificate 
of widow 
furnished. 

2 3 
Staff/16-03/04 Late Jyotish Ch 

Roy, Ex-SG MM 
SRO, New 
Bongaigaon 

19-12-2002 
Age= 51 Years 
L/S= 22Y 8M 19D 

Nil 

(\ 

6. 	Recommended by 
SSRMS/Ghy. 

(1275 	9 
1,95,0641- 	' 

3 

o 

- 2 Smt 	mitra Su . 
Ghowar (widow) 
DOB= 1-8-64 
E.Q. 	Class VII 
pasJ 
Undertaking 
furnished. 

1 	L1P 	1 bigha. 	, 
2 	Own house. 

= 800W-. 
2 minor children 
including I girl 
child. 

5. 	Recommended by 
RO for CSC. 

2 StaffJ16-14/04 Late Kashinath 
Ghatowar, 
Ex-Postman, 
Sivasagar 110 

4-2-2000 
Age= 40 Years 
L/S 2Y 6M 9D 

Nil 

17-2-2003 

L/S= 35Y SM 22D 

Nil 
- Age =57Y 5 M 

3,08,987/- 

6 

Cwf)c-e 

3 Sandeep Mallik 
(16t son) 
DOB = 28-5-83 
E-Q-= Claas IX 

Undertaking 
furnished 

liP =1 kaihaj 
lech - 
3minorchildrei 

4 	Declaration from 
all members 
furnished. 
Recommended by 

Staflh16-22/04 Late Saradindu 
Mallick, 
Ex-Overseer 
Karimganj Bazar 
Cachar 

RO for CSC. 
• Nowidow/ 

mother. 

610 

/ 

/ 

— 

/ 

- IMM  7 

--•- 

c::c PQQA 

Check list for GrouD- 'D' Cadre 

øv 
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• 	 ' 	

L 

S1626/O4 

children Undertaking 

5. Recommended 

3 	 Das 	1TTNil 
L5 StafiY16-30/04 	teaul Das Age45Y 6M 

	
Ni 	

127+ DR41 	Le 
Margherita SO 	L/S 3Y SM 22D 	 TB —41,24- 	 CIassMl 	.Dec 	onof 	

/ / 	 as Gr. D was ED 	 Undertaking 	other members 
candidate 	 i L r7 	 !)c,i 

4. Recommended 

taffl16-32/04 iF7 	:2 	

Nil 	 j 	Olson) 	

fZ:flfrOm 

b ROfdrCSC. 

Cachar Dii. 	 3, 	- 	' 	
Uig t' t  ftmiishecL 
furnished. 	6. Recommended 

b ROf0rCSC. 

	

• 	__________ 	 ----:----7 	
= 	

2 	- 	- 	Utpal Kr. 	1. L/P =2 k 10 

	

7 StaWl6-37/O4 Late Uttain Kr. 	16-7-2002 	 Nil / F/P 	 . 	 Mazumdar (son) 	lecha. 
• 	 Mazumdar, 	Age 41Y SM 	 1720 + DR j 	 J 	__ • DOB = 31-12-79 2. A/I= 5500/-. 

Ex-Gr. 'I)' 	L/S= 20 Y 	 / 	--.D/' Q 	 EQ.: Reading 	3. Own house. 

	

Murajar Bazar 	 o 	Class X 	4. Declaration Of  

	

• 	 SO Nagaon 	 undertaking 	widow 

	

• • 	 • 	 furnished. • 	furnished. P 	5. Recommended 

CS 

H 

	

• 	 —• —•—•• the Chi Gvwahati"'•o 

.-.-- 	-. 



r 

04 Late Chandra 1-22004 Nil 3 1 - .Smt. Sabhya Own house. 	' 

NathBora Age 48Y 8M ( 1275 + DR• 	) Bora(widow) A/I 	7000/-. 

Ex-Gr. D LIS= 1Y 3M 4D TB = 	/ e 
DOB= 3 1-5-59 
E.Q. = Class 

3 	1 mamageable 
daughter, son Dispur . 25, 164/-  ., 
IS mamea.  Vifi passed 

4. 
• v(- 	cc-e . .employed Z-Oi ___________ ______ _________ .'f' f4• 

f last CSC held on 2-4-2004 for review 

04 LateHarimohan 25-9-2001 Nil F/P= . 	4 - 3 Smt. Parbati Das L/P=Nil. 
Das, 1275 + DR ()xidow) Own house on 
Ex-Bearer-fl TB = . Age= 1-1-75 Rly.lancL 

MS Canteen ., 54,562/- E.Q.= Class-Vill 3 minor sons. 
Piswahati . 	___.  . _______..______ 

passed 



I Late Abhi Ram Talukdar, 	• Sri Binod Talukdar Recommended for PA 
EX-F'A BCR, Guwahati GPO (son) cadre 

2 Late Badal Ch. Dey, Sri Bapan Dey Recommended for PA 
Ex-SGMM TMO, Fakiragram (son) cadre 

f'y  ttL41 	 4t 	ôo5 

DEPARTMENT OF POSTS 
OlCE OF THE CHIEF POSTMASTER GENERAL: ASSAM CIRCLE: GUWAHATI 781001 

No. Staff! 12 - CRC / 04 	 dated at Guwahati, the 14-SEP-06 

Subject :- 

	

	Minutes of the Circle Relaxation Committee Meetinci held at 
'1030 hours on 14. 09. 2006 

1. The under mentioned attended as Members of the committee: - 

Sri A Ghosh Dastidar, 	Chief PMG, Guwahati 	= Chairman 

Dr N Vinod Kumar 	DPS(Hq), Guwahati 	= Member 

• (3). Ms Shobha Madhale 	Director, PTC Guwahati =Member 

(4). Ms B Radhika Chakravarthy APMG(Staff), CO 	= Member 

2. Assam Postl Circle, Relaxation Committee Meeting had assembled at 1030 hours 

on 14. 09. 2006, and arrived at the following deliberations. 

2.1. 	In view of D0PT GOI office memo No. 14014/3/2005-Estt(D), dated 14.6.2006, 

read with Department of Personnel and Training GOI Memo No. 

14014/1 9/2002-Estt(D), dated 05.5.2003, special attention will be given to the 

existing vacancies available. Pursuant to the instruction as issued by the 

Screening Committee of DoPT, GOI for vacancies upto 2004, the unapproved 

vacancies have already been abolished. 

Therefore, the total number of vacancies available as per the vacancy 

statement for the year 2005 have been calculated, and 5% quota for 

compassionate appointment, calculated for Group-C and Group-D posts, 

relating to total direct recruitment vacancies, have also been calculated as 

below: 

PA I SA Postman I MG Group - D 
6 4 4 

In view of the forgoing, cases discussed in the CRC Meeting held, today.  ..th 

14.9.2006 and recommended the following cOndidates. 

PA / SAcadre 	. 	 . 

SI. Name of the ex-employee 
No and particulars 	. 

2.2. 

Particulars of the Remarks 
candidate 

Mstt. po9tm1SteV0Gcnera 

	

010 the Ch' 	 161001  
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1 21/06 Late Kishor Kr. Das, Shri Dhiraj Das Recommended as GDS 
Ex-GDS MC, Rani SO, (brother) MD/MC 
Guwahati Division  

2 33/06 Late Tila Ram Gogoi, Shri Bitu Gogoi Recommended as GDS 
Ex-GDS MD/MC, Mokrong (son) MD/MC 
BO, Nagaon Division  

06 

at 

rs 

SI. Name of the ex-employee Particulars of the I  Fnarks 
No 

I 	
and particulars candidate 

3. Late Amulya Kr. Sarkar, Sri Asit Baran Sarkar Recommended for PA 
Ex-SPM, Gauripar (son) cadre 

4 Late Wazuddiri Ahmed, Md. Abdul Halim Recommended for PA 
Gr. D, Nagarbera SO (son) cadre 

5 Late Khagen Ch. Bharali, Smt. Dipali Bharali Recommended for PA 
Ex-SPM, Sipajhar (wife) Cadre 

6 Late Kunjahari Thakuria Sri Bijanlal Thakuria Recommended for PA 
Ex Incharge, SBCO (Son) cadre 
Barpeta HO  

Postman! MG Cadre 
1 Late Kanti Ram Deka Sri Mukul Deka Recommended for 

Ex-Night Guard, (son) Postman cadre 
Tangla SO Darrang On.  

2 Late S. Bokato Sema, S. Nagaho Zhimomi Recommended for 
Ex-SSPOs/Ghy. (brother) Postman cadre. 

3 Late Bhadreswar Morang, Smt. Chenimal Loying Recommended for 
Ex-PA, Golaghat HO, Morang Postman cadre 
Sivasagar Division (wife)  

4 Late Nurun Nahar Begum Miss Ahsanara Begum Recommended for 
Ex Postman, Nagaon HO (daughter) Postman badre 

&rou -b cadre 
1 Late Suren Ch. Das, Sri Tutumoni Das Recommended for 

Ex-SPM, Hajo Guwahati On. (son) Group-D cadre 
2 Late Himel Baran Chatterjee Shri Deep Chatterjee Recommended for 

Ex-MM SRO, Rangia, (son) Group-D cadre 
Guwahati RMS  

3 Late Hemanta Swargiary, Smt. Reriu Swargiary Recommended for 
Ex-SA SRO, Shillong (wife) Group-D cadre 
RMS GH Division, Guwahati 

4 Late Israil Barla Sri Pradip Barla Recommended for 
Ex Night Guard, Rangapara SO (Son) Group-D cadre 

2.3. 	Relaxation of Upper Age limit in respect of candidates at srI. 2, 4, 5 and 6 of 
PA / SA cadre above, have been relaxed as per Directorate's instruction vide letter 
No. 24-296/86-SPB-I, dated 2 /24.04.89. 

3. Review report of applications received from next of kin of late GDS officials 

are as follows: 

SI.No Si. No. Name and designation N9ne of the applicant Recommendation 
as per of the deceased -. for appointment 	/ 
Register employee Not recommended 

1 2 3 4 5 



I, 

SI.No SI. No. Name and designation Name, of the applicant Recomme 
as per of the deceased for appoin 
Register•• employee or 	Not recc 

1 2' 3 4 5 

-  C~r' 
ndation 
tment / 
mmended 

3 35/06 Late Dulumoni Chetia, Miss Shikhajyoti Chetia Recommended for GDS 
Ex-GDS BPM, Lakhibari (daughter) BPM 
BO, Sivasagar Division  

4 37/06 Late Lila Ram Gogoi, Shri Monoj Gogoi Recommended for GDS 
Ex-GDS MC, Jorhat (son) MC 
Engg. College SO, 
Sivasagar Division  

5 38/06 , Late Dinomoni Bora, Miss Renumai Bora Recommended for GDS 
Ex-GDS BPM, Singia (daughter) 	' BPM 

__ BO, Nagaon Division  
6 42/06 Shri Paul Ch. Narzary, Shri Dipika Narzary Recommended for GDS 

Ex-GDS BPM, Bairali (son) BPM 
BO, Goalpara Division  

7 43/06 Payareelal Goala, Shri Ranjit Goala Recommended for GDS 
Ex-GDS BPM, Fàkuagram (son) BPM 
BO, Cachar Division  

8 44/06' Late Kishore Shah, Miss Brindawati Shah Recommended for GDS 
Ex-GDSBPM, Pakharijan (daughter) BPM 
BO, Tinsukia Division  

9 45/06 Late Durgeswar Saikia, Shri Hemanta Saikia Recommended for GDS 
Ex-GDS MD/MC,Dapathar (son) MD/MC 
BO, Sivasagar Division  

10 46/06 Late Kanbura Rangphar Miss Anima Rongpharpi Recommended for GDS 
Ex-GDS MD, Honkra'm (daughter) MD 
BO, Nagaon Division  

11 47/06 Late Mina Ram Bora, Shri Giridhar Bora Recommended for GDS 
Ex-GDS MD/MC, Betioni (son) MD/MC 
BO, Sivasagar Division  

12 49/06 Late Jitendra Marak, Shri Lenin Sangma Recommended for GDS 
Ex-GDS MC, Kazigaon (son) MD/MC 

Division  
13 50/06 Late Jasimuddin SK, Md. Jakir Hussain Recommended for GDS 

Ex-GDS MD/Mc, Bhatipetla (son) MD/MC 
BO, Goalpara Division  

14 51/06 Late Gita Mazumdar, Miss Simi Mazumder Recommended for GDS 
Ex-GDS BPM, (daughter) ' 	 BPM 
Duarbamuni BO, 
Nagaon Division  

15 27/06" • Late Kali Ram 	' Shri Nityananda Recommended for GDS 
Mazumdar, Ex-GDS MD, Mazumdar MD 
Bhadra BO, Nalbari- (son) 
Barpeta Dn.  

16 28/06 Late Upin Ch. Das, Mrs. Kanakiata Das Recommended for GDS 
Ex-GDS MD, Balapet 	, ' 	 (wife)  MD 
BO,Nalbari-Barpeta Dn.  

17 34/06 Late Banamali Talukdar Shri Ajoy Talukdar Recommended for GDS 
Ex-GDS MD, Niz Namati (son) MD 
BO, Nalbari-BarpetaDn 

AStt- 
0/0 the ('tief 	trn$ttt G,ene1% 

fr,ssorn Circle, 'GuwahItii$' 001 



Sl.No SI. No. Name and designation Name of the applicant R*r?mendation 
as per of the deceased for appointment 	/ 
Register employee or 	Not recommended 

1 2 3 4 5 

18 36/06 Late Baneswar Saharia, Shri Amarjyoti Saharia Recommended for GDS 
Ex-GDS MD, Outala BO, (son) BPM 
Darrang Division  

19 39/06 Late Motilal Das, Shri Debajyoti Das Recommended for GDS 
Ex-GDS BPM, Badripar (son) BPM: 
BO, Cachar Division  

20 40/06 Late Maikel Gogoi, Shri Naren Gogol Recommended for GDS 
Ex-GDS MD, Sarbodaya (son) MD 
BO, Dibrugarh Division  

21 48/06 Late Tarak Ch. Baruah, Shri Tapan Baruah Recommended for GDS 
Ex-GDS MD, Boitamari (son) MD 
SO, Goalpara Division  

22 53/06 Late Suren Swargiary, Shri Hemanta Swargiary Recommended for GDS 
Ex-GDS MC, Barimakha (son) MC 
SO, Nalbari-Barpeta Dn.  

23 54/06 Late P01 Bahadur Magor Miss Amrita Magor Recommended for GDS 
Ex-GDS MC, Sapkata (daughter) MC 
BO, Goalpara Division  

24 41/06 Late Remison Pator, - 	 Shri Raju Pator Recommended for GDS 
Ex-GDS MC/MD (son) MD/MC 
Majgaon,Nagaon Divn I  

4. Sri Pankaz Kr Das, Dealing Assistant is reported to have scrutinized all the case 
papers prior to the meeting. 

V~m 
(DR.N Vinodqbar) 	(Shobko-K-MadiT 	(B Radhika Chakrdrthy) 
DPS (Hq) Guwahati 	Director, PlC Guwahati APMG (taff),CO Guwahati 

€4CLJL 
: 	 (AGhoshDastidar) 	ç 

Chief Postmaster General 
Assarn Circle, Guwahati-] 

(Pankaz Kr Das) 
Dealing Assistant 
Staff Section, co 



Postrnan/_MG Cadre 
1 Late Kànti Ram Deka Sri Mukul Deka Recommended for 

Ex-Night Guard, (son) Postman cadre 
Tangl.a SO Darrang Dn.  

2 Late S. Bokato Sema, S. Nagaho Zhimomi Recommended for 
Ex-SSPOsIGhy. (brother) Postman cadre. 

3 Late Bhadreswar Morang, Smt. Chenimai Loying Recommended for 
Ex-PA, Golaghat HO, Morang Postman cadre 
Sivasagar Division (wife)  

4 Late Nurun Nahar Begum Miss Ahsanara Begum Recommended for 
Ex Postman, Nagaon HO (daughter) Postman cadre 

11/N 	 rY) 

As per the check list prepared at 30/c to 30-1 2/c, the CSC/CRC meeting was 
4eld on 14.9.2006 The total number of vacancies available as per the vacancy 
st*ement for the year 2005 have been calculated, and 5% quota for 
compassionate appointment, calculated for Group-C and Group-D posts, relating 
to total direct recruitment vacancies, have also been calculated as below: 

PA I SA Postman/MG 1. Group - D 
6 4 4 

The cases discussed in the CRC Meeting held on 	14.9.2006 and 
Irecommencled the followina candidates. 

SI. Name of the ex-employee Particulars of the 
No I 	and particulars candidate 

J_____Remarks 

PA / SA cadre 
I Late Abhi Ram Talukdar, Sri Binod Talukdar Recommended for PA 

EX-PA BCR, Guwahati GPO (son) cadre 
2 Late Badal Ch. Dey, Sri Bapan Dey Recommended for PA 

Ex-SGMM TMO, Fakiragram (son) cadre 
3 Late Amulya Kr. Sarkar, Sri Asit Baran Sarkar Recommended for PA 

Ex-SPM, Gauripar (son) cadre 
4 Late Wazuddin Ahmed, Md. Abdul Halim Recommended for PA 

Gr. D, Nagarbera SO (son) cadre 
5 Late Khagen Ch. Bharali, Smt. Dipali Bharali Recommended for PA 

Ex-SPM, Sipajhar (wife) Cadre 
6 Late KunjahariThakuria Sri Bijanlal Thakuria Recommended for PA 

Ex Incharge, SBCO (Son) cadre 
Barp.eta HO  

Group-b ccidr 
I - 	 Late Suren Ch Das Sri Tutumoni Das Recommended for 

Ex-SPM, Hajo Guwahati On. (son) Group-P cadre 
2 Late Himel Baran Chatterjee Shri Deep Chatterjee Recommended for 

Ex-MM SRO, Rangia, (son) Group-Y cadre 
Guwahati RMS  

3 LateHemanta Swargiary, Smt. Renu Swargiary Recommended for 
Ex-SA SRO, Shiliong (wife) Group-D cadre 
RMS GH Division Guwahati 

4 Late israil Baria Sri Pradip Bärla Recommended for 
Ex Night Guard, Rangapara SO (Son) Group-D cadre 

, 
0t(, 
(.Cc 

Relaxation of Upper Age limit in respect of candidates at srL 2 4 5 and 6 of 
A / SA cadre above, have been relaxed as per Directorate's instruction vide letter 
o. 24-296/86-SPB-1, dated 21/24.04.89. 

put updraft memo accordingly.  

t/c —15 -  cp p - íQ 
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CHECKLIST 	
.. : 

vi  

PA Cadre 

SI. File Nurtber Name 	of 	the 	ex- - 
No. employee 	and 

particulars 

1 Staff/i 6-01/05 - Late Pritimoy Dey, Ex-' 
PA, Chand.rakhir? SO 
Cachar Dn. 
DOD- 3.4.03 
Age47Y3M 
US-22Y8M 

2 Staff/i 6-04/05 •Late Kanti Ram Deka 
Ex-Night Guard., 
Tangla SO Darang 
Dn. 
DOD- 296.04 

.j Age- 57Y 9M 
L/S-33Y IOM 

3 Staff/16-05/05 Late Uttarn 
Sengupta, Ex- 
ASPOs, i'insukia 
DOD- 129.04 
Age- 49'? 
l.JS-.28Y3M 

4 Staff/i 6-06/05 LateAbhi Ram 
Talukdar, EX-PA BCR, 
Guwahati GPO 

V. DOD- 23.12.04 
Age 53Y 2M 22D 
L/S-32Y4M200 

Cases received durina the year 2005 

Whether Terminal No 	of No 	of No 	of 
MY benefit! 	& dependent unmarried miçior caiididate 

/fraud pension daughter chldren -. 

i
ctex ae 

3 Nil 2 Smt. Silpi'Dey{wife) t 	Rented house. 
No TB 

4,63,110 DQB-2.266.... 178 2 	NI Rs.56 	I. 

Age- 38Y 	.: 	. 3. 	Declaration of the 
/ Pension, EQ.- HSSLC widow applicant. 

Rs.2750/-+DR  

TB 5 2 Nil Sn Mukul Deka(son) 1 	Own house 
No 

3,28,658 DQB- 13.75 . 	' 	: 2 	All Rs.50001-. 
3 	UP 	4Bighas 	10 • Age- 29Y Lechas. 

F/P EQ.- BA . 	: 4. 	Declaration 	of 	the 
Rs.2963/-+DR widow. 

- 	. 5 	Undertaking 	of the 
". cnldate. 

- 6i 	No 	objection 
available.. 

T8 1' 1 	' Miês Anmiká 	-: 1 	Rented house. 
2. 	A/I Rs.72,900/-. No Sengupta(daug hter 6,43,658 

DOB- 17.6.8S. 	. 3 	Undertaking 	of the 
/ 

J F/ Age- 19Y 	•. 
, 	candidat 
4. 	On 

R6075/-+DR . E.Q.- HSSLC 

TB  6 2 	' -- Sh Bihold Owrhou 
Alis.9C  ' No 

2,62,500 iT Talukda(son). 
DQB-1.5.79 cand 



/ 
/ 

6? 
/ 

/5 Stff/17/05 Late Mirzanur No TB 4 -- I Md. Nekibur Tön house. 
Rahman, Ex-pA, 3,64,054 Rahman(son) 2 	A/I Rs.50001-. 

Barnunimaidarl SO DQB- 2.3.79 Undertaking of the 

Guwahati On. / F/P Age- 26Y can1idate. 
DOD- 23.2.04 ,,J Rs.244Q/-+DR E.Q.- H$ Passed Declaration of the 
Age- 54Y 1 M 22D . widow. 
LIS 25Y 5M I SD . . No 	objection 

available. 

6 Staff/16-10/05 Late Badal Ch. Dey, No TB 3 -- -- Sri Bapan Dey(son) 1. 	Rented house. 
Ex-SGMM TMO, 2,79,843 DQB- 1.4.79 2 	All Rs.374521-,, 
Fakiragram Age- 26Y I M 8D Declaration of the 
DOD- 27.11.04 
Age- 50Y 9M 26D 

F1p 
Rs.273$J-+DR 

EQ.- BA Passed 
. 

widow. 
Declaration of the 

US- 24Y 8M 70 candidate. 
No 	objection 
available, 

7 Staff/i 6-14/05 Late Ranjit Das,, Ex- No TB 4 2. 1 Smt. Mitali .1.. Rented house 
SPM, Lakhipur 2,02558 Da(Daughter) 2. 	A/I Rs.47,700/. 
CacharDn. / DQB-20.i.82 1 	Declaration of the 
DOD- 7.3.97 F/P Age- 21Y candidate. 
Age- 47Y 4M Rs.250Q/-+DR• . EQ.- HS Passed 4. 	Declaration of the 
US. 29Y 9M 250 . widow. 

5, 	No 	objection 
available. 

8 Staff/16-16/05 Late Suren Ch. Das, No TB 2 -- -- Sri Tuturnoni Own house. 
Ex-SPM, Hajo 4,64,066 Das(son) All Rs.180001-. 
Guwahati Dn. DQB- 1.1.1985 3.. 	Undertaking of the 

)2. DOD- 10.11.2002 
5D 

F/P 
Rs.4827/--'-DR 

. Age- 20Y 6M 
E.Q. HSSLC 

candidate. 
4. 	Declaration of the jC\ Age- 50Y9M . 

US- 23Y 5M  .. _________ _________ _______ Passed widow. 
9 Staff/16-17/05 Late Nomal Ch. No TB 4 2 1 Mis Devi 14 	Own house. 

Brahma, Ex-O/S / 1,46,133 Brahma(daugtter) 2. 	NI Rs.34500/-.. 
Mails,. Rangia J.  DQB- 10.1.82 3 	Declaration of the 
DOD- 103.05 F/P Age-23Y6M 110 canIidate. 
Age- 48Y 3M Rs.2301l-+DR EQ.- HSSLC Declaration of. the 
US- 24Y t Passed widow. 

No 	objection 	is 
available. 

Asstt. postmaster Gene 
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,1 
,1Ô Staff/1E41105 Late Sudtangshu No TB 3 1 -- Sri SujitKr. Oeh 

Ranjan Dey, Ex- 8,49,918 Dey(sofl) All Rs.79,1281-. 
DeIaratQn 	of 	the 

APM, DhUbri HO DOB- 1.9.85 
candidate. 

DOD- 21 10.04 F/P Age- 20Y I M 

	

4 	D 	of the  

	

. 	.eclaration 
Age- 56Y 3M / Rs.555Q/-+DR E.Q.- H$ Passed 
US. 36Y 3M 50 	No 	objection 

available. 

11 Staff/16-22/05 Late Amulya Kr. No TB 3 -- -- Sri AsitBaran 1. 	Own house. 

Sarar, Ex-SPM, 8,34,887 Sarkar(son) 

	

2, 	NI Rs.39,9001-. 

	

3. 	DeIaratin 	of 	the 
/ Gavripar DQB- 17.8.76 

candidate. 
DOD- 289.03 F/P Age- 29Y 3M Declaration 	of 	the 
Age- 58'? . Rs.3325/-+DR E.Q.- B Sc. Passed • 

5. 	No 	objection 
available. 

12 Staff/I 6-27/05 Late Lakhi Lahan, No TB 3 1 -- Srfit. Swarna 
Laan(daughter) 

Rented house. 
All Rs.3600l-. 

Ex-SGMM, GH RMS 1,69,139 Dearatiofl 	of 	the  
DOD- 147.2004 DQB- 11.2.71 
Age- 58'? 7M F/P Age- 34'? 9M Dearation 	of 	the 

US- II'? 5M Rs.2633/--'-DR E.Q.- H$ Passed widow. 

 
No Objection available. 

13 Staff/16-30/05 Late Sarada Bora, No TB 4 1 1 Shri Uttam Kr. 1. 	Own house. 
2 	A/I Rs.7000/-. Ex-SPM Batadraba 3,10,641 Bora(son) 
3. 	Declaration 	of 	the 

SO / DQB- 1.12.79 
candidate. 

DOP-  1.6.2001 F/P Age- 23Y 4 	Declaration 	of 	the 
Age- 43'? 6M Rs.240Q/-+D EX- H$ Passed 
US21Y - 5. 	No 	objection 

available. 

14 Staff/i 6-33/05 Late Bhogeswar No TB 2 1 -- Miss Mitali 1. 	Own house. 

Kachari,x-SPM 4,15,860 Kachari(daughter) 
Nakachari SO DQB 1.1.1982 Decaration 	of 	the 

DOD- 10.3.05 / FlP' Age- 23'? candidate. 

Age- 46'? 9M '-J Rs.1913/-+DR EQ.- H$ Passed Decaration 	of 	the 

LIS-. 25Y 8M 
wtdw. 

15 Staff116-34105 Late Bipin Ch. Bórah, No T 4 2 -- Ms Rimjim 
Borah(daughter) 

Owi house. 
A/I Rs.10000/-. 

Expostman Bedeti SO 1,84830 
DO,B-28.1.84 Declaration 	of 	the 

Darang Dn. 
DOD- 6.4.03 / F/P Age- 19'? 7M widow. 

Dedaaion 	of 	the 
Age- 52'? 9M ' Rs.18981-+DR E.Q.- HSSLC Passed candidate.  
Us- 1 9Y 7M 5 	No bjection avaiIabI-j 

stt. postma3 

010 the Chief PoSttfl( 

As' Cii. ç.fl 001 
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PVT 

Staff/1F45105 Lat 	Anil 8iswa 	' No TB 5 2 1 Shri Mahadev TniouSe 

Sarrna, Er-Postman, 4,17,122 Sarmah(son) 

	

2. 	Al! Rs.80001-. 

	

3, 	L/P 2 Kathas. 
Tezpur HO bQB 22.1.79 

Age- 25Y Deoiaratipn 	of 	the 
DOD-  31.8.03 
Age- 53Y 

F/P 
Rs.2064/-+DR EQ. - HS Passed Deciaration 	of 	the 

US 26Y 9M candidate. 
No 	objection 
available. 

17 StaffJ16-36105 Late Wazuddin No TB 6 - -- Md. Abdul T Own house. 
2, 	NI Rs.15000/- . Ahmed, Or. D, 25835 Haim(son) 

DQB- 1.1.73 3. 	Dedaration 	of 	the 
Nagarbera SO 
DOD- 14.11.05 F/P Age- 33y candidate. 

4 	DecJaration 	of 	the 
'< 

Age- 58Y 3M Rs 2355/-+DR E Q - MA Passed 
5. 	No 	objection 

avaIaIbe. 

18 StaffIl6-37/05 Late Khagen Ch No TB 4 1 1 Smt Dipalt 1, 	Own 	house 	L/P 
Bharali, Ex-SPM, 4,37,206 Bharall(wife) 4Kathas 3Lechas. 
Sipajhar DOB- 1.1.70 2. 	Declaration of the 
DOD- 25.4.05 F/P Age- 35Y w1dow applicant. 

1 Age- 52Y R.5148/-+DR E.Q.- BA Passed 
•L/S-25Y  

19 StaffI16-38/05 Late S Bokato No TB 7 S. Nagaho I 	Own house 
Sema, E- 7,45,544 Zhimomj(brother) 2 	A/I Rs.300001- .. 
SSPOs/Ghy. DQB- 7.5.82 3, 	Delaration of the 

1 	JjV 
DOD-  5.1.05 
Age- 30Y 3M 19D 

, F/ 
NI 

Age- 23Y 
E.Q.- HS Passed 

can1idate. 

US-. 3Y 12D  

( 	

Ape.~d~g ) tA 
Asstt. Postmaster 

0/0 the ('hief postmaster General 

Assam Cick, Gwah*t781 001 
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cadre 

File Number Name 	of 	the 	ex- Whetlier any Terminal No. 	of No. 	of NQ. 	of 

6 empbyee 	 and loss/fraud benefltl deperkdentS unmariied miflor candidate 

particulars case against p?nSiOfl including daughter children 

official 	i  candidate  

For the year 2001  

StaffiI6-08/O1 Late Puma ch: Das EX No TB 5 Nil Nil Shri Lashmi Ram 
Das (son) 

Living in own house. 
NI Rs.4,000/-. 

Postrnan 	Bharalurnukh 1 ,31,3451- DOB- l..11-75 Undertaking 	of 	the 
SO, Guwatiati Division Age- 31Y candidate. 
DOD- 27799 Peflsion E.Q,- H$SLC Declafatiofl 	of 	the 
Age- 47Y 6M 26D 1675+bR widow. US- I 5Y GM 260 ________ _______ _______ _____________ 

For thgyear 2005  

2 Staff116-38106 Late S. Bókato Sema Ex- No..._—> 7 Nil Nil S.. Nagaho 
himomi b 

	

. 	Living in own house. 
A/I Rs 	0/-. 

SSPOs/Guwahati ,..- 8,544I- ~. O 
	- eclaration 	of 	the 

DOD- 5-1-05 
Age30Y3M 1 

.- 

pension 
- ge-24Y 3M candiØate. 

Nil 

Fortheyear2006______  

4 Staff/16-1 0/06 Late Hara Kumar Roy, Ex- 
_______  

The ex-official % 2 1 - Miss 	Mitali 	Roy I 	Living in rented house 
2 	A/l Rs Nl 

SPM 	Mijikajan 	so was 	involved 
in 	SB 	fraud 

4 53,448 candidate 
herself 

(daughter) 
DOB- 5-1 1-85 Declaration 	of 	IfIe. 

Darrang Division 
Age- 19Y 9M widow. 

DOD- 25-11-04 u tin 	of Pension E.:Q.-  HSSLC Undertaking 	of 	the 
Age- 47Y 4M GD s.5743e. 4000+DR candidate. 

The 	amount 
was 	edited 

and 

J 	Ill /7 2 settled 

CHECK LIST 

Consolidated list of cOmpassionate appointment cases of Departmental candidates 

A 

1\S7 

Mtt
9::2en-eralf W1 9) 

010 the ('t%cf Postmfttef General 
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) 
Staff116i4106 Late Bhadreswar Morang, No TB 5 - 3 Srnt. 	Chenimai Living in own house. 

Ex-PA, 	Golaghat 	HO, 21,854 Loying 	Morang All Rs.10,000/-. 
Sivasagar Division (wife) Undertaking 	and 

V'  DOD- 17-1-06 Pension DOB- 5-3-81 
Age- 25Y 3M 16D 

declaration of the widow 
candiøate. Age- 31Y9M 26D 4193QR 

US- 3Y 8M ' E.IQ.- BA daughter One minor 	of 
one year old. 

6 Staff/I 6-04/06 Late Bulon Ch. Dutta, Ex- No TB 4 1 1 Shri Diganta Dutta Living in own house. 
Postman 'Bliojo, Sivasagar 62,340 (son) All Rs.8,000l-. 
Division DOB- 4-2-78 Undertaking 	of 	the 
DOD 2-8-2004 Pension Age- 27Y candidate. 
Age 52Y'7M 22204-DR E.Q.- HS passed Declaration 	of 	the 
US- 3Y 8M 18D  widow. 

7 Staff/i 6-09/06 Late H. L. Behari Singh ja The 	ec- TB 6 1 - Shri 	S. 	Sudip Living in own house. 
Ex-SA RMS 	'S' 	Division, official 	was 2148,131 Singha (son) NI Rs.53,5681-. 
Silchar involved in a DOB- 15-1-80 One of the sons of the 
DOD- 27-3-2002 loss/fraud Pension Age- 22Y ex-official is employeed 
Age- 57Y 3M case 	and 3600+DE E.Q.- HS passed in 	Eist. 	Agricultural 
US- 28Y 5M was Officer, Cachar Dist. 

suspended. Declaration 	of 	the 
The widow,  of the ex-official. 
Disciplinary Undertaking 	of 	the 
Authority set candidate. 
aside 	the 
order,  and no 
recovery 
was 	made. 
The 	periQd 
of 
suspension 
was 

• regularised! 
as per rule.  

/ 

/ 

- 7 
7 

Astt. POStma ster  
O/o the Chief POSt"'ss'er GeneIa% 
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SI. File Number Name 	of 	the 	ex- Whether Terminal No. 	of No. 	of No. 	of Particulars 	of 	the Remarks 
Ni. employee 	and any benefit 	& dependent unmarried minor candidate 

particulars losstfrau pension including daughter children 
d 	case the againSt candidate 
official  

1 Staff/i 6-01/06 Late Rishab Kalita, Informa- TB 4 1 1 Shri Prarijal Own house. 
Ex-SGMM HRO GHY tion not 42,522 Kalita(son) NI Rs11000I-. 
DOD- 8.10.2003 received DOB- 1.1.85 Declaation of the 
Age-42Y8M F/P Age-21YIM7D widow. 
LIS- 23Y 4M Rs.895/-+DR E.Q.- HS Passed Declaration of the 

candidate. 
2 Staff/16-02/06 Late Surendra Nath Informa- TB 4 - 1 Shri Arup 1. 	Own house. 

Medhi, Ex-SA SRO, tion not 1.46,080 Medhi(son) 2. 	NI Rs.250001-. 
Rangia received DOB- 1.11.82 3. 	Declation of the 
DOD- 7.6.05 Age- 23Y 6M 27D candidte. 
Age- 50Y 9M 8D 'I EQ.- HS Passed 4. 	Declaation of the 
US- 30Y 8M 1 7D widow. 

5 	No 	objection 
availIe. 

- 	3 Staff/i 6-03/06 Late Kunjahari Informa- TB 3 1 - Shri Bijan Lal 1. 	Own house. 
Thakunya Ex- tion not 4 77 281 Thakuiya(son) 2 	NI Rs.- Nil 
Incharge SBCO received DOB- 28 10 77 3 	DecIation of the 
Barpet HO F/P Age- 28Y 7M widow. 
DOD- 23 11 04 Rs 5773/-+DR E Q - BE 4 	DecIation of the 
Age- 56Y 2M 22D candidate 
US- 33Y 9M 28D . - 5. 	No 	objection 

avaiIle. 

UICI  

CHECK LIST 

Cases received during the year 2006 

- fl 

g) 
Astt postmastc_1 ret V 
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CHECK LIST 

Cases received duting the year 2005 

l 	sI• File Number Name 	of 	the 	ex- Whether I Terminal No. 	of I No. 	of r 	of [ Particulars 	of 	the Remarks 

No. employee, 	and any beneft! 	& dependent unmarried minor candidate 
parttars Iosstfrau pension including daughter children 

d 	case the 
against candidate 

official  
I Staff/I 6-02/05 Late Ramanuj No TB 2 1 - Smt. Shila I. 	Rented house. 

Bhattacharjee, Ex-PA 3,00,061 Bhattacharjee(wife) 2. 	All Rs.54.,9481-. 
SBCO, Tinsukia HO DOB- 1.10.59 3. 	Declaration of the 
DOD- 27.3.04 	/ Pension Age- 44Y widow applicant. 
Age- 44Y 	I Rs.27501-+DR E.G.- HSLC' 
L/S-20Y4M ____________ _____________ 

2 StaffIl 6-08l05 Late Parameswar No TB 4 1 - Sri Kushal 1. 	Own house. 

Kumar, Ex-Postman, 2,79,858 . Kumar(son) 
Guwahati GPO DOB- 1.3.1981 
DOD- 22.1.04 	/ FIP Age- 24Y . 4. 	Undertaking 	of 	the 

Age- 53Y 3M 21 D ../ Rs.3515/-+DR E.G.- HSLC Passed candfrdate. 

US- 25Y 6M 5. 	No objection available. 

3 Staff/i 6-09105 Late Tajuddin No TB 5 - I Md. Wakil 1. 	Own house. 

Ahmed Ex-Gr -D 1 85 596 Ahmed(son) 
PSD/GUwahati DOB- 30.10.85 Deobration 	of 	the 

DOD- 25.8.04 FtP Age- 19Y 5M widow. 

Age- 47Y Rs.2738/-+DR E.G.- HSLC Passed Undettaking 	of 	the 

US- 24Y 5M 
. candidate.  

6.' 	No 'objection avallalbe. 

4 Staff/16-1 1/05 Late Majendra NO TB 4 - - Sri Someswar' 1. 	Own, house. 

Marak, Ex-Night / 1,12,565 . Sangma(son) 
Guard, Karimganj HO / DOB- 30.8.76 Dectaration 	of 	the 

DOD- 30 .4. 03 F/P Age- 28Y 8M 9D candidate. 

Age- 56Y 6M 9D 	..../ Rs.15101-+DR E.G.- HSLC Passed Dedaration 	of 	the 

US- 9Y 9M I 9D 	I ' 
widow. 

'' 	,iIqhlp 

0/0 the (Thief Postmatef General 
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/ Staff/5/05 Late Bishnu Pad Das, No TB 4 - 3 Smt. LalitaDasif.OWflh0  
NI Rs.60001-. Ex-Postman, Pathsata 1167,962 DOB- 31.1.66  

Nal-Barpeta Dn. Age- 39Y 5M Declaration of the 
DOD- 31.12.04 F/P E.Q.- HSLC Passed widow applicant. 
Age- 51Y IM Rs.2625/-+DR  

Staff/16-18/05 Late Jharitoo Baul, No 
LJS-1OY5M  

TB 2 - - Sri Swarup 1. 	Rented house. 
6 

-Ex-Driver MMS, 89,721 Baul(son) 2. 	NI Rs.60001- . 
DOB-25.8.86 3. 	Declaration of the 

Slichar 
DOD- 18.4.99 F/P Age- 1BY candidate. 

Age- 46Y Rs. I 5621-+DR E.Q.- HSLC Passed 4. 	Declaration of the 

US-. 1 8Y 5M 
No 

_____________ 
TB 

_________ 
7 

_________ 
1 

_______ 
3 

________________ 
Sri H. K. Malson 

widow. 
1.Own house. 

7 Staff/i 6-19/05 Late H.L.Rama 
Hrnar(son) All Rs.1 50001-. 

Hmar, Ex-Gr.-D, 1,08,231 DeclaratiOn 	of 	the 
Haflong MDG DOB 6.5.82 candidate. 
DOD- 8.6.2003 F/P Age- 21Y Declaration 	of 	the 

Age- 52Y 9M Rs.23531-+DR EQ.- HSLC Passed widow. 
One 	son 	delence 

US-. 7Y 4M . 
. 

employee. 
No objection available. 

8 Staff/16-20/05 Late Biswanath, No TB 6 2 - Sri Chandan Prasad Own house. 
All Rs.10000/-. 

Goala, Ex-Gr.-D, 2,67,319 Goala(son) 
DOB- 31.12.83 L/P 1 Bigha. 

S.M.College, Cachar 
Age- 20Y 

Declaration 	of 	the 
Dn. 
DOD- 14.1.04 

F/P 
Rs.20151-+DR E.Q.- HSLC Passed 

widow. 
Declaration 	of 	the 

Age- 59Y 6M ..,J candidate. 
US 32Y 11 M No 	objection 

available. 

9 Staff/i 6-26/05 Late. Syedur - TB 9 2 3 Md. An isuddin  Own house. 
All Rs.60001-. 

Rahman, Ex- 1,49,968 Ahmed(son) Declaration of the two 

Postman- . 	. DOB- 2.7.77 -wldw. 

DOD- 6.8.03 F/P Age- 28Y 4M Declaration 	of 	the 

Age- 57Y Rs..23i5/-+DR . E.Q.- HSLC Passed candidate. 
No objection available. 

10 Staff/16-28/05 Late Shah Alom Khalifa, No TB 
US- 6Y  

4 - 2 Mrs. Fouzia Alom Rented house. 

Ex-PA, Goalpara MDG 4,30,349 . Kholifa(wife) NI Rs.10000/-. 
DOD- 23.6.04 1 . DOB- 18.1.67 LIP - Nil. 
Age- 45Y 5M f F/P Age- 38Y 1 OM Declaration of. the 
US- 23Y 4M Rs.4313/-+DR EQ.- HSLC Passed widow, applicant.. 

Astt. POStInt 

O/o the (.ef postm.ter General 
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11 StaM-29/O5 Late Nurun Nahar No TB 1 1 - 
2 	AA Rs.6500/-. 

Begurn, Ex-Postman 2,12,615 Begurn(daughter) 
Nagaon HO 
DOD- 12.4.2003 F/P 

DOB 1.3.1986 
Age- 18Y 

The 	applicant 	is 	the 
only 	daughter of the 

\/ Age- 52Y 3M Rs.1898/-+DR E.Q.- HSLC Passed ex-official. 

V 	

tkfs. The husband of the cx- 
US- 22Y 8M 	

. 
official 	is 	alive 	he 
divorced the ex-official 
since long. 

12 Staff/16-31/05 Late Ranjit Seal, Ex- No TB 6 1 -- Shri Gobin Thakur Own house. 

Head Postman 3,59,455 Seal(son) NI Rs.50001-. 

Margherita SO DOB-2.i.81 Declaration 	of 	the 
widow. 

4 	Declaration 	of 	the 
Rs3525/-+DR EQ-HSLC Passed 

US 32Y 9M 5. 	No 	objection 
available. 

13 Staff/i 6-32/05 Late Pabitra Tamuly, No TB 6 1 - Shri Tutu 1. 	Own house. 

Ex-Postman Digboi 2,76,621 Tamuly(son) 
so - Declaration 	of 	the 

DOD- 19.7.2002 F/P Age- 23Y candidate. 

Age- 53Y 9M Rs.19831-+DR E.Q.- HSLC Passed Declaration 	of 	the 

US- 21Y 1OM 
widow. 
No objection available. 

01A 



For the 
9 

year 2006  
1 5 Miss 

Begum (daughter) Ni Rs.5,000/. 
DeclaratiOn 	of 	the 	two 

No TBI ..  
75,278 

DOB- 31-12-83 widowS of the ex-official. 
Pension Age- 4 • 	Undertaking 	of 	the 
1j913+DR E.Q.- H$LC 

. 	3 .-- 	. 
__ 

1 Shri 	'Deep LivingownhouSe. 
A/I Rs.20,000t-. No 

66,802 
. Chatterjee (sofl) 

008- 16-10-87 Declaration ofthe widow. 
A 	

. 
ge- 	V I U4VI 

Undertaking 	of 	the 
candidate. 

Pension . E.,Q.- H$LC  
2355+DR . 

-- ' 	1 Mrs. 	Bina 	Borah LivinginownhouSe. 
No TB (fe) NI Rs.6,000/-. 

1,86,291 DOB- 1-3-62 DedaJation 	of 	the 

. Age- 44Y 3M 20D widow ,  applicant. 
Pension E.Q.- H$LC  
300+R D 

TB' . - 	' - Shri 	PianjitBOrO - LivinginonhoUSe.. 
NI Rs.10,000I-.  No (son) 56,532 DOB- 1-1-88 Undertaking 	of 	the 

Age- 18Y 5M candidate. 
Pension E..Q.- H5LC passed DecIajation 	of 	the 
191 3+R widow. 

No  .-TB 3 2 -_ Smt. 	Renu Living in rented house. 

- 3,30,385 
Swargiary (wife) No 	inconi.e 	except 
DOB- 1-1-1977 monthJy pension. 
Age- 29Y Declaiation 	of 	the 

Pension E.Q.- HSLC widoW applicant.  
38254-DR 

I Staff/i 6-08/06 Late Abdul Bafiqqe, Ex-Group- 
0, 	L.aharighat 	SO, 	Nagaon 
Division 
DOD- 4-7-04 
Age 53Y 9M 3D 
US-4Y6M 17D 

2 Staff/16-13106 Late Himel Baran' Chatteree, 
Ex-MM 	SRO, 	Rangia, 
Guwahati RMS 
DOD- 28-8-05 
Age- 42Y 6M 24D 
US-16Y1M17D 

3 StafVi 6-14/06 Late Mohi Kanta. Bora, Ex- - 
PA, 	Diphu 	HO., 	Nagaon 
Divisjon 
DOD- 22-205 
Age56Y9M 220 
IJS-9Y 1M 

4 Sjaff/1 6-06/06 Late 	Joysing 	BorO, 	Ex- 
Group-D NalbariHO 
DOD- 7.3.05 4, 

Late Hernanta Swargiary,  5 Staff/16 	/06 
Ex-SA SRO, Shillong RMS 

M1  / GH Division, Guwahati 

J' b DOD- 9.2.06 

UY 
Age36Y8M2D 	( c•J 
us- 14Y 	TCi 	J\ 

-7 
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CHECK LIST 

Cases received during the year 200 

File Number Name 	of 	the 	ex- Whether 
any SL 

No. employee 	and 
particulars losS1 

against candidate 

__  
Late Pradip Bose 

official 
No TB 4 Nil 

Staff/16-03105 
Baul, Ex-PA Digboi 5 , 77,716  

MDC, Tinsukia Dn. 
DOD- 19.3.04 / F/P 
Age- 46Y 2M Rs.25001-+DR 
US- 22Y 4M 4 

2 
_________
StaffIl6-1210S Late Harmohan No TB 

Gayari, Ex-SPM, 85,227 

Jalahghat SO Nal- 
Barpeta Dn. F/P 

DOD- 19.1.898 Rs.2094/-+DR 

Age-44Y8M18D 
US- 20Y 8M 290 

LateAmar Ch. No TB 
3,89,978 

7 3 
3 /16-13/05 

Acharjee, Ex-OIS, 
Karimgaflj HO 
DOD- 28.1.04 F/P 

Age- 56Y 1OM 27D RS2400/-+DR 

US-36Y5M2D
Late Israil Barla, Ex- No TB 3 

5 Staff/16-23/05 
Night Guard, 52,353 
Rangapara SO 
DOD 28804 

Rs1913/-+DR 

Remarks 

3 	Smt. Dipti Bose 	i. Mother's house. 

Baul(wife) 	 2. NI Rs.30,000i-. 
DOB- 11.3.69 	1 Declaration of the 

widow applicant. 

EQ-Class-VUI  

Sri Ajoy Gay7

OD

Own house. 

DOB- 1.1.83
All Rs.70001-. 
UP 2 Kathas 10 

Age- 22Y 4 Lechas. 
E.Q.- Class- Declaration of the

Passed candidate. 
Declaration 	of 	the 
widow. 
Nojçtion available. 

2 	Smt.7Gita 	 1. Own house.

Achaife) 	2. NI Rs.49152/-.

DOB.71 	3. Declaration of the 

Age- 33Y 	 widow applicant. 
E.Q.- Class-Vill 

Sri Pradip Barla(sOn) 	1. Own house. 
DOB- 21 .10.84 	2. NI Rs.40001-. 
Age- 19Y I1M 	 3. Declaration of the 
E.Q.- Class-IX Passed 	candidate. 

4. Declaration of the 
widow. 

Att. PoctmateT 

OIo the Chief postmateT General 

As'.arfl titcc 	 001 

!benefit/ 
 rminal No. 	of No.ofNo. 	of Particulars of the 

 & dependent unmarried minor 	candidate 
inrliiriinri 	duahter 	children 



M Inh 1Ownhouse 
Rs.70001-. All 

l 	6 	Staff/I 	-./(5 Late Kamal Bordo101, The 	ex- 
official 

TB 
1,60,648 

Bordoloi(Wife) 
DOB- 1.1.69 

 
 of the 

I" Ex-PA NagaOn HO 
DOD- 7.2.2002 was Age- 35Y widoW applicant. 

Age- 46Y 
involved 
in 	fraud 

F/P E.Q.- Class-tX 
1 V case 

RS.24vu,+1.,1 
1 	S 	t Anima  Rented house. 

7 	StaffIl6-25IO5 Late Phani Bhusan No TB 	 4 
3,49,835 

3 	
Deb(wife)  

3  
A/I Rs.52464/. 

the  
Deb, Ex-Driver MMS, DOG- 15.1.67 widowicat. 
Silchar Age- 31Y N 	objection 
DOD- 28 7.2003 E.Q.- Class-VIll available.  

R52625I 4 DR 

LIS-24Y 



It 
CHECK LiST 

Group-D Cadre 
Consolidated Ust of compassionate appointment cases of Departmental candidates 

Fe Number. - Name 	of 	the 	ex- Whether any Terminal No 	of No 	of 	No 	of 
unmarried 	minor 

Particulars of the 
candidate 

Renlarics 

employee 	 and loss/fraud 
case against 

benefitl deperents 
including daughter 	chidren 

particulars the 	ex- 
pension 

the 
C/) 

offial candidate 

For the year 2006 
1 	 Nil Shn Ananta Mohan I Living in own house 

StaffJl 6-05/06 Late Rameswar 	flohan 	Ex No - TB 5 
(son)  A/l Rs.4,000/-. 

'S MM, TMO,Simaluguri RMS 347' 	140 DOB- 31-9-79  Declaration 	of the 
Division, Siichar.  Age- 24Y widow. 

Age- 58Y 1DM Pension E.Q.- Class-tX. 4.. Undertaking 	of the 

US- 38Y lOfl 20554-DR candidate. 

7 3 	 1 Shri 	Rajpal 	Deuri 1. Living in own house.  

2 	Staff/16-07/06 Late 	Indra 	Prasad 	Deijri, No (son) 2. N 	 -. I Rs.12,000J 
Ex-oup-D, 	Kamalabari, 53 623 DOB- 1-3-81 3. DeclaratiOn 	of the  
Sivasagar Division Age- 24Y widow. 
DO 	18-5-04 Pension E..Q.- Class-tX 4. Undertaking 	of the  
Age- 54Y 4M . candidate. 
US- 4Y 6M 1 2D _________ 

3 
_________ ________ ______________ Shii Ajoy Kurmi (son) I Living in own house 

3 	Staff/16-12106 Late Lohit Cli Kurmi Ex-MM No - DO 	2287  NI Rs.5,0001. 
SRO, 	Tinsukia 	RMS 	'S 1 31 425 Age- i9Y4M 190  Declaration ofthe widow. 
Division, Slichar ' 	

' 

EQ.- Class-V1II  Undertaking 	of the 
DOD- 16-7-04 Pension candate. 
Age- 39Y 3M 130 
US- 16Y 1 IM SD 

4 1 	 - Shri  .Madan Mohan  Living in own house. 

4 	Sta fIil6-15/06 Late 	Anil 	Roy, 	Ex-SPM, No I Roy (son)  NI Rs.1O000I-. 
Silg•hat 	SO, 	Nagaon 4,82,593 DOB- 95-79  Declaration 	of the 
Division Age- 27Y 1 M 2D widow.  
DOD- 26 8-04 Pension E 0- Class-VUI 4 Undertaking 	of the 
Age- 5Th' 7M 25t) candidate. 
US- 29Y __________ _________ _________ _______ 

/ 

NX
- 

 
Gentral  
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rirrtAL DNLSTRT wa ThI aJNAL 
- - WWAHT I BENCH: 

NAL APLT I 

1 o) amc of the ;pp1icat 	)QkD.-  

bc 	s:pondants2 Union of India 

-\ 	' 	 ni1nt( S) :- 

2 Is the application is th proper form- 

ether name & desription and addrSS of 
the all papers been 

furniShed in cause title :— 

Has the application bcn du1lyignd and varifi 	:— Yes 

Have the Copies duly signi : Yes 

6.Have sufficiant 
number of eopi5 of the appliC3t10fl been 

fjled—Y' 

Jhether all the anneXUre parties arO 
irnpleadd :Yo-s/ 

hether English tran5lati0 of. ducumeflts in the 
	3ge : Ys/ - 

Is the applicatiofl j in time : 	C YS. 

1. Has 'the Vakalatflamilm0 of 	
is f1led — 

Is the appl13ti0fl by 1O/F0r Rs:  

Has the applicati0fl is mait3n3blC - 

i3. Has the mpugnd order origifl1 duly 
3te beG f11 	: Ye 

i. Has the ligible copies 
of the anneXures dully atteSt 	

filed 

Hs the Index of rcurnOnt5 been fi1d all' 3vailable 

Has the reqirCd number of envolopod bariflg full addres5 of the 

respondants been fjled— Yas/). 

Has the declaration as reqcd by item 7 of 
the form 

h'ther the relief sought ftr 3jCS out of the single : 

hether the interim 
relief is prayed for : Yes/s. 

2'.  j

su  
In case of condonation of delay is filed 

is 	pp0rt 

21.
ether this Case can, be heard by 	

BoflCh 

Any other point— the 
RSU1t of the Scrutifly ith thitial of the $crutiflY 

clerk  

application is in order 

oFFI). 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNEL GUW1HATI BEWCH: GiJWAHATI. 

Cciisi 

I 	
* 

Bq,,ich 

Sri Hemanta Deka' 	Applicant 

Vs. 
Union of India & othersRespondent. 

Synopsis of the abovenoted O.A. are as follows 

The applicants father Late Mama Deka worked as mailman  
(B.c,R,) under Senior Record officer R.MIS. Guwahati and died 

of Cancer while he was in Service after completing 25 years 

service. The applicant filed a petitiori before the authority 

for appointing him in any job on compassionate ground. 

The respondent in his reply on 24.3.2003 informed the 

app1icnt his - casd for appointment on compassionate  

re,jcted. The_after receiving the_said reply the applicant filed 
---- 

another 2 representation stating that while the case of the 
applicant is pending before the authority, other persén' S case 

has been considerd. and appointed on compassionate grounds. 

That the applicant finding no jistice from the authorIty filed 
an O.A. before the Hon'ble Central administrative Tribunel 

uwahati. 

That the Hon ble '  ibunal after hearing both the parties 

in 0.A. No. 232/04 on 19.5.2005 directed the respondent to, 

dispose of the pending representbthon AnnexureF" & "G" 'with 

a reasoned order. The respondent No.3 in that order dt.' 
- 

26 • 8 

"F° & "G", And being highly aggrieved by the said order the 

applicant prefer this O.A. before the Hon'ble Tribunel. The 

applicant prays for issuing a direction to the respondent for 

appointing the applicant in any job in the department. 

5)Jô/o 1 



IN THE CENTRAL AI4INISTRATIVE TRIBUNAL : s : (JWAHATI BENCH; 

GUWAHZkTI. 4 

An application under Section 19 of the Central 

Administrative TriIinal Act 1985, 

O,A. No. 	I 	I 	_/200 

- 	

FILING 	S L I P 

POM 

a 

s1.NQ.. particulars 

10 Petition with Verification 

29 Annexure A , 

3. Arinexure - B 

41 Annexure C 

5. Anne*ire - 	 D 

6, Annexure B 

7 • Annexure F 

8. Annexure 

lto9 

Uj 

13,  

14 

vi 

2c ko23 

Oiled by 

V-q~k V'AtLj~  

A. Khalecpe, 

Advocate. 



IN THE CENIRAL ADMINISTRATIVE TRIBUNEL : GTJWAHATI BENCH : 

GUWAHATX. 

I 
( N APPLICATION UNDER SECTION 19 OF THE CEWIRAL 

j4INISTRATIVE TRIBUNEI ACT ) 

Q.A.NO._ ___t ( t 

Sri Hemanta Deka 

Son of Late Moifla Ram Deka, E,c..MM (acR) 

SRO, GH' DiVfl, R.M.S. Rangia, 

a resident of Village Nia Madartola, 

P.O. Baihata Chariali, District.. Kamrup. 

_..,.....petitioner. 

..versu a-. 

Union of India, represented by the 

secretary Deptt. of Post, Govt of India, 

New Delhi. 

The chief Post Master General 

Assam Circle. Guwahati-.781001, 

The Senior Supdt. of R.M.S. 

Ouwahati Divn, Guwthati. 

Respondents. 

i. Particulars of the order against which the application 

is made. 

The application is made against the following order : 

Contd. .. .2. 

4 



( 2 ) 

(i) 	order No. Staff/16..09/2002 

Date - 26.8-05 

Passed by Respondent No. 2, 

subject in brief : Non..consideration of 

appointment of petitioner 

on compansonat.e Grounds. 

Jurisdiction of the Triburiel s 

The petitioner declares that the subject matter 

against which he wants redressal is within the 

jurisdiction of this Tribunel as the petitioner and 

the main respondents against whom the relief is 

8ought are within the jurisdiction of this Hon'ble 

Tribunel, 

Li!!4t!ioIL 

The applicant further declares that the application 

is within the limitation prescribed under Section 21 

of the Central Administrative Tribinel Act. 

Facts of the Case s 

4. (i) The applicant's father sri Maine ftam Deka worked as 

a Mailman ( 
B.C.R.) under Senior Record off icer 

R.M.S., Guvahati Division at Rangia and died of 

Cancer while in service after completing 25 years 

of service. 

(Copy of the Death certificate and Medical 

certificate is annexed herewith and marked as 
nnexure... "As and A..19. 

Contd.... .3. 

peM 



(3) 	 S 	 - 

4. (2) The applicant spent all the  belonging of the 

family for :the treatment of his father and after 

his father!s death the only source, of income of 

the family was stopped. 

.4. (3) That the applicant who has passed the Highex 

secondary examinat.on, filed an application before 

the respondents for appointing him in a job as per 

hisA qualification for survival of his family. The 

applcant'a mother Smt. Uttara ,Deka also filed, a 

petition requesting the respondent to appoint the 

applicant many, job of the Department. 

( Copy of the applicationS is enclosed herewith. 

and maked as Annexure N8N and NCO ) 

• 	. . 	. 4 (4) The applicant' receiving no' reply from the respondent 

submitted 'anoth€r 2 representation and in response 

to his representations the respondent No.3 gave a reply 

vide letter No. .2/7?l7/Ch...V dated 24.3,03 whereby 

the respondent refused to appoint the applicant on 

compassionate ground. 

(copy 'of the said letter is annexed herewith 

and marked as Annexure.. ISDH ')• . . 	. 	/ 

4. . (5) That the applicant after receiving the letter from 

the respondent No.3 filed another two representation 

on 1$•03 and 20.1.2004' requesting them to appoint 

'him in .a job but the applc ant has not received . any 

reply from the respondent. . 

Contd.. .4/p. 

Aw(:& t-k 	
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9 	 'ci 

( 4 ) 

(Copy of the representation are enclosed as 

Annexure.. 'E' and 'F' ). 

•4.(6) 	That the applicant begs to state that while the 
petition of the applicant ( for appointment on 

composkionate ground) was pending before the 

respondent, the respondent, most arbitrarily and 

a discriminatory attitude appointed Smt. Sarada 

Bala Baishya Wife of Taate Kaznala Kanta Baishya, who 

worked in the same office of the respondent and 

died on 29.10.2001 ( after the death of applicant's 

father) leaving aside the case of the applicant. The 

said mt, sàraaa Bala Baishya is appointed on 7.6.04 
and posted at the Postal Training Centre at Uzanbazar, 

Guwahati..4, 

4.0) 	That the applicant begs to submit that the respondents 
/ 

should have consider the case of the applicant first, 

as his father died earlier, but taking a most bias 

and discriminatory attitude the respondent consider 

the ease of a person who died later than the applicant' 

fabher.. 

4. (8) 	That the applicant begs to submit that getting no 

relief from the respondents, the applicant filed a 

petition before this Hon'ble Tribunal which was 

registered as O.A. No, 232/04, 

4.(9) 	That the Hon'ble Tribunal after hearing both the 

parties of the O.A. NO, 232/04 directed the respondent 

Contd.....5/p. 

-' 



GAD 

( 5 ) 

No.2 to dispose the representation of the applicant 

dated 16.8.2003 and 20.1.04 with a reasoned order 

( copy of the said order is annexed herewith and 

marked as Annextire- " 

4.(10) That the applicant bg to state that the respondent 

No.2 as per the order of the ion'ble Tribunel disposed 

the abovenoted two representation of the applicant 

by his order dated 26.8.059. 

( copy of the said order is enclosed herewith 

and marked as Jnnexure-. Nfl II 
) 

4(11) That the applicant begs to state that respondents 

rejected the petition of the applicant as there was 

no vacancy ( as per Annexure-"D") but in fact there 

were several vacancies on that date and those vacancies 

were diverted to C.O. Guwahati as per their own letter 

No. staff/16..CSC/2004 dt. 13.5.05. 

4.(12) That in rejecting the representation, the respondent 

No.1, by their letter dt. 26.8.05, made reference to 

the judgements of Hon'ble Supreme Court and also 

m!ntionedab0ut the guidlines given by the Hon'ble 

supreme court in considering the cases of compassionate 

appointment. 

Contd--.-.6/p. 

o 



4 
4 

(6) 

4. (13) That the applicant begs to state that there 

would not have been any violation of the 

guidlines of the 	faent in considering the case 

of the applicant but the respondent have not followed 

the guidlines in considering the petitioner's case. 

4. (ii) The applicant begs to state that the respondent 

violated the norms. given by Supreme Court in 

considering the appointment of Smt. Parbati 1)as 

who was appointed after four and ha Lf year of her 

husban(es death although the Non'ble Supreme Court 

held that the case of compassionate appointment 

be made expediously. 

(15) That the applicant begs to state that the respondent 

toOk a most discriminatory attitute and arbitrarily 

rejected the prayer of the applicant. 

'3ROUNDS FOR RELIF WITh LEGtJ.a_PROVISIONS 

5, (i) The act of respondent ( not appointing the 

applicant on compossionate grounds ) violates the 

rights under Article 16 of;the constitution of India. 

(ji) That the, act of respondent appointing a person on 

compensh.onate grounds which cameup much later than 

the case of the applicant is against the Principle 

of natural justice and the 'applicant has a right to 

get prefer ance as he applied Ealch ear,  her. 

S IN,  ~ 	 D-",A 
	 Contd...7/p. 
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(7) 

S. (iii) That the applicant is entitled for special consid-

eration on appointment on compassionate ground as a 

special *Cancer Patients case as per the welfare 

measure of the respondents Department. 

(iv) That the respondents illegally and arbitrarily 

rejected the case of applicant for appointment on 

compensàonate grounds, and depriving the applicant's 

family from getting the due benefit from the respondents. 

DETAILS OF REMADIES EO4USTED : - - 	 - --.-u 

The applicant declares that he availed of all the 

remadies available to him under the relevant rules. 

1 • 	MATTER NOT_PENDING BEFORE ANY OThER COURTS: 

The applicant declares that the matter regarding the 

appointment of the applicant on compensionat. ground 

has not been made to any other Court of law or any 

other authority or any other Bench of the Tri)xtnel, 

The applicant further declares that the present 

petition is specifically for appointment on compa 

ssionate ground. 

8. 	RELIEF .OjLg 

8..( 1) 	The z respondents may be directed to appoint the 

applicant in any post, as a special • Cancer Patient's" 

Contd..8/p. 
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* 
(8) 

case, on compassionate ground, by relaxing the 

normal Rules. 

INTERIM ORDER IF PRAYED FOR z 

NO interim order is prayed for. 

Particular of Bank draft in respect of application 

Fee No *  of i.p.o. 

/ Name of issuing Post Office :- Guwahati G.P.O. 

Date of issue of Postal Order :- 

post office at which payable s- Guwahati G.P.O. 

LI ST OF ENLOJRE 

ii,. (1) copy of application dated 19.12.2001, praying for 

appointment on compenstonate ground, 

  Copy of application for appointment by the applicant, 

j.  Copy of Educational qialification. 

j •   copy of death certificate. 

11.  Copy of letter issued by respondent No.3 dated 

24-3-03. 

11.  Copy of appeal by the applicant. 

11.  Copy of another representation by the respondent. 

Contd.-9/p.. 

S 	e--c4 Z P-iLS 



( 9 ) 

ii. (9) copy of the Hon'ble Trikunel's order 

dated 195-05 0  

11. (9) Copy of the order passed by respondent No.1 

dated 26.8.05. 

VERIPICATION 

I. 5ri Hemanta Deka Son of Late t4aina Ran Deka 

aged about 25 years, by religion Hindu, a resident of 

Village Nizmodertola, P.O. Baihata Chariali,, District... 

KanrUp do hereby verify that the statement made in 

paragraph 4.1 to 4.7 are true to my knowledge and those 

in paragraph 4.8 to 4.11 are believe to be true on legal 

8dvice and that I have not suppressed any material facts. 

And I sign this Verification on this 	- th 

dy of 	200 at Guwahati. 

£ 
signature. 

4 
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x Form N°, ( 	
0 	 ' 	 SI. No. UOt1J 

x 	 •''.: 	:' 

X 

X 	. 	 . 

x 	 GOVERNMENT OF,ASSAM 
x 	 (1b1111) 
X 	 DIRECTORATE OF HEALTH SERVICES 

(1r cii 	ii) 
• 	

0  CERTIFiCATE OF DEATH 
• 0 

ISSUED uNDER SFTION 12117 of the Registration of Births and Dichs Act, 1969. 
• 	(i 

This: is to Certify that the following information has been taken froip the 
ougindi record of Deuh wbich is iii tie 	gtsti jor, ,,,,,  

Registration unit of ........................ o1 District .................... of the State of Assam. 

• 	 • i 	-- i kii 
x c'k1v5r1 ------------ c11'(5 ----- • - i 	cri 	cj 	rj 

' O 

Nime/IF4 • M 
iW .X Sex/1 	:----- 

1. ( Place of 

	

- ------ 
	---------- . 

Ln 
. 	 tr 	

L0g.t 
 

.x Signature of issuing authoriI 	 • 
x DesignationiN 	• 	 Stamp Sig. of Chief Regisar. 	i tti 

Datc/. 	• 	 .. 	 ,..• 	. 

.(X 

 

	

No duw %hall 	made of particulars reardng iht taiisc, death as eflICrC(l in the Regisier. See pruviuu Section Il (h 
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0• 
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A""RY-04V 

DR. Ii. I3ARUAII CANCER INSTITUTE 
(uwuIuiii 781016 

Name : Mama Ram Dcka 	 Hospital No. : 81202 
Ag 	: 50 
Sex 	: Male 

Certified that Sri Mama Ram Deka of Viii.- Nijmadertola, P.O- Baihata 
Chauiali, Dist.- Kamrup, Assam attended the O.P.D. of Dr. B. Boruah Cancer 
Insfituto on 5.01,01. 

He was diagnosed as Cancer of the Laryn2o0arynx and was given 
radiotherapy treatment from 18.01.01 to 02.03.0 1 as an out-door patient. 

He developed respiratory distress and was admitted on 14.09.01 and 
emergency trocheo,stoiy was done. He was discharged on 21.09.01 with advice for 
periodical check-up. 

PJ47 

4*r- 
Superintendent 

Di B. Buruah Cancer Institute 
Guwahati 

Superintendent (Admn.) 
Dr. B. Borooah Cancer Jnstitut 

Guwahali-16 
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To 

The Chief Postmaster General  
Guwahad 

Through the SSRM 'GH' Division, Guwahati 781001 

Sub: Request for appointment on compassionate ground under 
Relaxation of Normal Rules. 

Sir, 
With humble submission I like to submit the following few lines 

for favour of your kind and sympathetic consideration. 
That sir, my husband Late Moina Ram Deka, Ex-MM (BCR) 

under SRO RMS 'GH' Division, Rangia expired on 05-10-2001 after protracted 
sufferings from Cancer leaving behind our family with a burden of huge Debt 
caused by prolonged treatment. 

That sir, my husband has left behind three chilMeancludin two 

ierwith me all belo 03Thfit the time o is .  

That sir, the sm11i6iiijfe0ie\d as DCRG benefit after his death 

was exhausted for meeting up the debt etc. 
That sir, my family is not having any income other than the megre 

amount of Family Pension to maintain my family. 
That sir, with this megre income it has become unbearable, for me 

ak of getting my daughters married ij the near to maintain the family, not to spe  
future. 	 . 	 . : 

That sir, under the circumstaflces meitipned ,above, . I earnestly 
request your honour to be kind enough to extetid a.helping hand by according 
appointment of my son Sri iiernanta'Dekt to aiy post as deem fit proper on 
compassionate ground under Relaxation bfNprmal Rules for which\act of kindness 

I alongwith my family will remap ever grateful to you 
With profQund regards. 

Date: 	j\e01 

4dc 	p4A 

Yours Faithfully .. 

•,. (SmtUttara Deka) 
WIO Late Moina Ram Deka 

Ex-MM (BCR) 
SRO RMS 'GH' Dn, Rangia 

4 



OIL 
( Copy ) 	 Anne xure - " CTM 

TO, 	 19.12.01 

The Chief Post Master General 
Aseam Circle, Guwahati, 781001 

Through the SSRM., GHW  Division 
Guwahat i 1. 

Sub i.. Prayer for appoint unt on compassionate 
grounds usr_relaxatiçn of noa1_Rules, 

sir. 

Most humbly and respectfully I beg to stats that my 

father Late Mama Ram Deka, wor)ced as a Rail Men unddr SRO, 

RMS Guwthati Division, Rarqia and he died of cancer on 5.10.2001 

after protracted suffering of cancer, leaving behind our family 

with a burden of huge debt caused by prolonged treatnnt. 

That I am the only son and I have passed the Higher 

Secondary Examination and I am competent to do any Group NCM 

job of your Depart1nt. 

That sir at the death of my father our only source of 

income has been etoppsd and we haveno source of livlihood. We 

are now running in extreme financial hardship. That my mother 

t, tlttara Deka also files an application reguasting you to 

appoint me in any Job under your disposal. 

That sir, my father served you for long 25 years with 

much satisfaction of the authority. 

, now therefore request you kindly to consider 

my case sympathetically and to appoint me in 

any job asprmy quali fic ati  
And for this act of your kindness my ruin 

f&n.i34 will be saved*  

yours f&ithfully, 

( 	 (Sri Heasnt a De ka 
viii-. NiamadertolLe. 
P.O. Baihata charia3.i, 
Dist.i Xamrup. 



- l 1t 

1) 

DEPARTMJT 01 POTJt ~ 
•,.4 -. 

OFFi.E Jr i nc. 	. -, ru i • 	i 

GVWAHATI-781001, 

	

No. B-2/7/17/Ch-V? 	 Doted at uwahafl-i, the 24-O3-2O03 

To, 
$ri Pabn Charidra 5aloi 
5/0 Late Mohendro Chandrci Saloi Ex SGY.M 
VIU - Man'ciri. 
P.O - Barkha Chan9ari). it.-  Kamrup (Aam). 
Sri Utpal Daruah 
5/0 Late Rojendra Nath Bezbaruoh Ex, HMG 
Vifi - &amanrr,ori 
P.O - Kaithalkuchi. igt,- Nalbari (Aam). 
Sri biganTo Kumar bos 
5/0 Late Mukonda Pam Dav Ex, SGMM 
Vifl-urkuchi 
P.O - angki. bit.- Kamrup (Aom). 
Sri Mausham Sonwai 
5/0 Late Khurendra Nath Sonwal Ex, 5&MM 
ViU - Birubari 

uwahati - 781016. 
& Sri Animeah beb 

510 Late Monomohan Deb Ex, H5G II SA 
C/O Sri 1dha &obnda Saha 
Vivekancinda Paih, &uwahafi - 781016. 
Sri Anupam ba 

IP I 	i 	A 	I 	1/ 	. 	 1 	 4 

.W¼.J Lale pmar'enOra uriiur Lic1 t*, 

Srikanta butto Path 
Odalbakra, Guwahati - 781016. 
Miss Jeevaline Wohlong 
S/O Lots Johi Kyndich E, SGMM 
C/O Meld Wahlonq 

wer Larnavilla, ShiHong - 793002. 
-ri Hemanta Dekci 

5/0 Late Mama 1am Deka Ex, S&MM 
V3U - Nlz Modartala (Slalniara) 
P.O - Baihata Charaii. bit.- Komrup (Asam). 

Sub : -Compassionate 9round appointment under relaxation of normal rules of 
recruitment RuIe.s. 

In pursuance of CO/H letter No. Staff/16-CSC12002 d?d 25-2-03 it is conveyed that 

your case (5) could not be considered as there is no vacancy in any cadre and therefore, 
iej.ct.4 by the CSC held on 24-01-03. 

•.\ 

(.Radhika C4akravorthy) 

Copy to :- 

2-8, Concerned fie of the condkotvs. 

Senior Superintendent. 

RMS 'GH' On, Guwcihati- 1. 

w 

Senior Superirendent, 
M5 '&H' On. Guwohoti-1, 

Val 
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( copy ) 	 Annexur._'E" 

To. 
The Chief Post Master General 

Aesla Circle, Ouwahatil 

Through the SSRI4. 'OH' Divn, 

Guwahati DIvTI, 

sth $ An appeal for appointnnt on compassionate 
Grounds. 

nsf & My application dasd 19-12.2001 
Your letter dated 2432003* 

sir* 
Most humbly I beg to state that my father Late Mains 

RWfl je]ca worked under HRO, RMS GH DiVfl of Rangia and died 

on 5..10..2001. I applied for a job an compassionate ground. 

That while my application for appointurit was pending, you 

appointed Bat. serada Batshya wife of late Kamala 1(anta 

Baishya who worked in the same establjahirflt and died later than 

my father and applied later than i. 

That sir, jn your letter dated 24,302004 it is stated 

that there is no vacancy and for that reason my  case could not 

be considered. But it there is no vacancy how Sat. sarads 

8ajsbya is appointed, who applied later than n *  

now therefore once again request you kindly to 

consider my case and to appoint a mein a post as per my 

qualification and obLige. 

ours faithfully. 

(Sri Hernant a Deka) 
vil].- NizMadartOla 
P.O. Bathata chariali 
pKamrUP. 



EURE 

TO, 	 20-1-2004 

The Chief Poet Master General 

Aesain Circle, Guwahati..]. 

Through S.S.R,M *OH  Divfl, 

Guwahati..14 

sub : appointmert on compassionate Grounds, 

Ref.z My earlier letter th.ted 19.12.2001 
and 16.8.03, 

air, 
with reference to the above quoted letter on the 

above subject I beg to d.raw your kind attention that I 

applied for the appointment on compassionate ground, and my 

case has been rejected but during the pendency of my 

application several persons has been appointed on compassionate 

ground, 

i, therefore once again request you kindly to 

appoints me in any job as my family has no other source of. 

income, which I explained in my earlier letters. 

yours faithfully, 

(Sri Hemsnt a Do ka) 	 0 

4 



• CENTRAL ADMINISTRATIVE TRiBUNAL, GUWAHATI BENCH 	- 

Original Applicaon No. 232 of 2004. 

Date of Order: 'ihis, the 19 th Day of May, 2005. 

HON'BLE M11.J1JSTICE G. SIVAItAJAN, VICE CT -LAJRMAN. 

HON BLE MR. K V. PRAHLADAN, ADMINISTRATIVE MEMBER. 

Sri Hemanta Deka 
S/o Late Moina Ram Deka Ex.MM (BCR) 
SR0, 'GH' Divn, R.M.S. Rangia 
a resident of Village Niz Mad artola 
P.O: Baihata Chàriali 
District: Karnrup 	 Applicant. 

ByAdvocateMr A. Khaleque 

Versus- 

Union of India 
Represented by the Secrtary 
Department- of Posts 

T Government of India 
New Delhi. 

2 	TheC ter General 

0 I 	TheSenior Supdt. of R.M.S. 
Guwahati DivisiOn, Guwahat.i. 

By Mr.M.U.Ahmecl, AddLC.C.S.C. 

OR i).E'R(ORAU 

SIVARAJAN, j.(V.C.) 

• .. Respondents. 

The applicant applied for compassionate appointment on the 

ground that the atplicant's father Late Moina Rant Deka a Mailman 

• (B.C.R.) under Senioi Record Officer, R.M.S., Cuwahati Division at 

Rangia died while in set vi..e in 5.10.2001. The said apph ataun was 

rejected by the Circle Selection nmittee held on 24.1.20'03 which 

was conveyed vide communication dated 24.3.2003 at Annexure-E 

stating that there is no vacancy in any cadre. The applicant then 



submitted representations (Annexure- F & G) to the second 

respondent i.e. Chief Post. Master Genera). Since there is no response 

this application is filed. 

2. 	Respondents have tiled their written statement. Nothing is 

stated in the written statement about the filing of Annexure F & G 

representations. Only attempt made t:herein is to say that the 

applicant is not entitled to compassionate appointment. Mr. A. 

• 	Khaleque, counsel for the appiicant submitted that third respondent 

'S did not say that the applicant is not eligible for compassionate 

ppointment and that the impugned order only stated that there is no 

vacancy for giving compassionate 	 Couns  

• 	applicant placed before us a communication No.SLaff116-CSC/2004 •' 

dated. 13.5.2005 passed by the Assistant Postmaster General (Staff 	/ ! 

O/o the Chief Postmaster Gereral, Assam Circle 1  Guwahati 

compassionate appointment; to the post of PA Cadre to 3 persons, -i 

Postman Cadre to one person and Gçàup 'D' to another person and 

submitted that all these appoinm.ents were made with reference to 

the persons who died 'in-4aeploynient subsequent to the death of 

applicant's father. He also pointed out that Smt. Sarada Bala Baishya 

was given compassionate appointment to Group 'D' post in the 

I Ifiremaining vacancy of 2002 Grade 4D' Cadre alongwith the post of 

Guwahati 	 sion drerted to _CO/Guwa.Mr.M.U.Ah med. 

AddLC.G.S.C. submitted that the applicant cannot be given posting of 

his choice and that he wanted appointment only in a Group 'D' post. 

Counsel for the applicant submits that the applicant wanted 

compassionate appointment to any post to which lie is entitled. 

3. 	Having considered the matter we are of the view that impugned 

order is not a satisfactory one. However, since the applicant has 



:1 11. 

submitted Annexitro - F & G representations before the second 

respondents1 which has not been denied by the respondentS in their 

writteil statemellL we direct the second respondent to consLdler all 

these matters projected by the applicant and to pass a reasoned order 

on the represefltati015 made by the applicant and rejected by the 

third respondents. This will be done within a period of three months 

from the receipt of a copy of this order. 

The Original Applicatiot is disposed of as above. 

.--" 

1,6 I 41trative  r 
Co  
C VII\'93 J 

TRUE COPY 

Section Officer (I) 
C.A. 7' GUW.4114T1 f14NCH 

Guw4h0t178'' 
( 

sd/ u1cc GKAIRMrn 

sq MCPB1 (A) 
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A -  
DEPARTMENT OF POSTS::INDIA 

OFFICE OF THE CHIEF POSTMASTER GENERAL 
ASSA?! CIRCLE: :GUWAHATI 

No.Staff/16-09/2002 	Dated at Guwahati the August 26, 2005 

Sub:-Compassionate appointment case of Shri Hemanta Deka, S/o Late Moina Ram 
Deka, Ex-SG/MM, SRO, Rangia. 

ORDER 

Shri Hemanta Deka, S/o Late Moina Ram Deka applied for compassionate 

appointment in SA/PA Group 'C' cadre under relaxation of normal recruitment 

rules in 2002. The applicant's father Late Moina Ram Deka was SG MM(BCR) in 

the Department of Posts and died on 5.10.2001 in hareness while he was 

working at SRO, Rangia. 

The. case of the applicant was duly considered and processed by the 

authorities concerned. After completion of all administrative exercises, the 

case of the applicant was placed before the Circle Selection Comxnittee(CSC) 

which met on 24.1.03 against the vacancies of Direct Recruitment quota for 

2001. The number of vacancies kept reserved in respect of PA/SA cadre under 

compassionate appointment was 3 only as per ceiling of 5% of direct 

recruitment quota for 2001.The case was considered with utmost sympathy but 

could not be recommended for appointment due to want of vacancy and there 

being other cases for compassionate appointment 	which were found more 

deserving. The applicant was informed through the concerned Divisional Head 

about the rejection of the case accordingly. The SSRN, 'GH' RNS Division 

conveyed the decision to the applicant vide letter dated 24.3.03 as intimated 

by the applicant. 

The CSC went through all the cases and decided to select the most 

deserving candidates based on the following criteria. 

i) 	First preference was given to these cases where there were maximum 

liabilities in the family. Education of minor children and 

marriage of daughters in the fami].y of the deceased employee were 

considered as liabilities. Hence, the families having maximum 

number of minor children and unmarried daughters were given first 

preference. 
Contd. 

1* 



• .;A 	 -:2:- 

In case where the liabilities of families were same. the case 

where applicant was widow herself, was given preference. 

If the case still could not be decided on the above two criteria 

the family which received less terminal benefits and pension was 

given preference. ,  

4. 	It is pertinent to mention here that the Hon'ble Supreme Court has 

determined guiding principles, yardsticks and parameters for deciding 

compassionate appointment cases which are as follows:- 

The only dependents of an employee dying in hareness leaving his 

family in penury and without means of livelihood can be appointed 

on compassionate ground. 

That the whole object of granting compassionate appointment is to 

enable the family to tide over the sudden crisis to relieve the 

family of the deceased from financial destitution and to help it 

get over the emergency. 

The. High Court and Administrative Tribunal cannot give direction 

for appointment of a person on compassionate ground but can only 

direct consideration of the claim for such an appointment. 

That the appointment on compassionate grounds can be made only if 

a vacancy is available for the purpose. 

•The Scheme is not intended to ensure that each and every member of 

the family of deceased employee is employed. Such appointment can 

be provided only to fill up upto 5% of vacancies that arises for 

direct recruitment. 

5. 	The above guidelines and parameters are determined by the Hon'ble 

Supreme Court while giving various judgements on the subject. As sufficient 

number of vacancies were not available, in the cadre applied for appointment 

on compassionat@ •ground at the time of considering the case, the applicant 

could not be recommended by the CSC for compassionte appointment which is 

very much limited to the extent of 5%.of the vacancies for direct recruitment 

quota in the given year. ...... . . , 



-:3:- 

Accordingly, the CSC considered the cases with utmost care and due 

deliberation and selected other candidates against the vacancy available that 

year because the cases were more indigent in comparision to Shri Hemanta Deka 

who could not be selected because his liabilities were less. The particulars 

of selected candidates alongwith liabilities in PA/SA cadre for that year are 

as :- 

Particulars of candidates 	Liabilities in the famiiy 

Miss Hiramoni Haloi (daughter)-- 1) 	5 unmarried daughters 

	

2) 	education of minors 

Shri Babul Boro (son) 	1) 	2 unmarried daughters 

	

2) 	education of 4 children 

Miss Lalita Bora (daughter) 	- 	four unmarried daughters 

But in the case of Shri Hemanta Deka, the liabilities are one unmarried 

daughter and education of 2 minors. The compassionate appointment is 

considered to render immediate assistance for relief from financial 

destitution to the most indigent and deserving family left behind by the 

deceased employees. 

The case of Smt. Sarada Baishya as cited in the representation dated 

16.8.03 (Annexure-F) was recommended by the CSC held in 2.4.04 for the 

vacancies of direct requitment quota for the year 2002. The candidate was a 

widow and applied for Group-D post. The dependents of the deceased official 

were the widow (candidate), one minor son and 3 minor daughters. The case of 

Shri Hemanta Deka was considered against the vacancy_of 2001 and rejected so 
— T5 

his case being considered for the vacancies of 2002 , does nt arise as there 

is no provision to empanel earli 	Etdiidate._Moreover as Vacancies 
- 	 - - - - 

are limited and cases of compassionateppOintment beinq.mOre, only feW of 
-- ----. .------ -.-.----- - 

the compassionate cases are approved and óthers. are_-rejected. It will be 

observed that the order rejecting compassionate appointments covers the 

number of other applicants besides Shri Deka, which can only be shown as lack 

of that many vacancies. - 

Contd. 



I 
: 

-: 4 :- 

6. 	No- such representations 	dated •16.8.03(Annexure-F) 	and 	20.1.04 

(Annexure-G) have been received from Shri Hemanta Deka by this office. 

Moreover, the representations are appeared to be not signed by the applicant. 

In view of the facts and cirumstances request of the candidate made 

vide his letter dated 16.8.2003 (Annexure-F) and dated 20.1.2004 (Annexure-G) 

could not be considered for appointment on compassionate ground. 

S. , 

Chief Postmaster General 
Assam Circle, Guwahati - 781 001 

Copy to :- 

uZ Shri Hemanta Deka, S/o Late Mama Ram Deka, Viii- Niz Madartala, P0-
Baihata Chariali, Kamrup(Assam). 
M. U. Jthmed, Addi. .CGSC, CAT, Guwahati Bench, Guwahati-5 for 
information. 
The Registrar, CAT, Guwahati Bench, Guwahati-5 for information and to 
apprise the position to the Hon'ble CAT, Guwahati. 
The APMG(Vig), CO/Guwahati for information. 

For Chief ter General 
Assam Circi Guwahati - 781 001 
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The High Court of''' 
Assam, Nagaland, Meghalaya, Manipur, Tripura, 

Mizoram and Arunachal Pradesh 

(Civil I Criminal 	 . Jurisdiction) 

In the court of. ............................................................... 

No...................... ............. of ......... ............. .........  

Appellant 
Petitioner.  

—Versus—. 
Respondent 	 . 

Opposite Party •. 

On behalf of ........
. 

Know all men by these presents that the above named ...... 4)4_e..4 do hereby 
nominate, constitute and apoint Shri ....................................... Advocate and such of 
the undermentioned Advocates as shall accept this Vakàlatnama to be my/our true and I awful Advocate to appear and 
act for me/us in the matter noted above and in ôonnection therewith and for that purpose to do all acts whatsoever in 
that connection including depositing or drawing money, filling in or taking our papers, deeds of composition, etc. for me,/ 
us and on my/our behalf and I/We agree to ratify and confirm all acts so done by the said Advocate as mine/ours to 
all intents and purposes. In case of nonpayment of the stipulated fee in full no Advocate will be bound to appear or act 
on my/our behalf. . . . . . . 

In witness whereof I/We hereunto set my our hand this the . 	 '. day of ..... 2004 

ADVOCATES . 

Sri Nirendra Mohan Lahiri Sri Alok Kumar Roy 	. Sri Khagendra Ch. Mahanta Sri Byomkesh Basu 
Sri Nathmal Sharma Sri Jatindra Mohan Choudhury Sri Birendra Kr. Sarma Sri Kiran Kr. Bhatra 
Sri Bishnu Kinkar Goswami (Life Member) Sri Kshirod Kr. Choudhury 	.• Sri Nani Gopal Debroy 

(Life Member) . Sri Rohini-Kumar Dás Sri Prafulla Ch. Gayan Sri Golok Behari Das 
Sri Jyoti Prakash Bhattacharjee (Life Member) Sri Madhab Lahkar Sri Nilamoni Goswami 
Sri Kishorilal Jain Sri Sukanta Kr. Paul Sri Dalim Pathak 	. Dr. Haren Das 
Sri Pradyot Bijoy Das Sri Pradip Kr. Choudhury Sri Jyotish Ch. Barman 	1/ Md. Abdul Khale ue 
Sri Sailendra K. Barua Sri Janardan Das (Life Member) . Md. Ab us 	amad Choudhury 
Sri Bhairab Ch. Sarma Sri, Madhabananda Sarma Pathak Dr. Achyut Kr. Goswami Thakuria (Life Member) 
Sn Dilip Kr. Hazarika ' 	 ' Sri Satya Narain Kejriwal 	' Sri Mukul Ch. Bhuyan Sri Vikram Kr. Dewan 
Sri Rahim Bakhsh Sri Lalit Mohan Kshetri 	' (Life Member) 	' (Life Member) 
Sri Suchendra Nath Bhuyan Sri Satyendra Pd. Deka Sri A. K. Md., Enamul Hoque Md. Pajiruddin Ahmed 

(Life Member) '  (Life Member) Sri Tarurt S. Lahkar (Life Member) 
Sri Bansi Ram Das Sn Labanya Malta Barua. ' Sri Uttam Ch. Nath 	, 	 . Sri Narayan Ch, Sarma 
Sri Birendra Kr. Choudhury Sri Joginder Singh 	' Sri Baikuntha Sarma 	' . Sri Bhaben Bhushan Narzary 
Sri Pratap Ch. Deka Sri Golap Sarma Sri. Hari Kanta Deka ' 	 (Life Member) 

(Life Member) (Life Member) 	. Sri Pramode Ch. Sarma Barua Sri Krishna Sinha 
Sri Deba Kumar Bhattacharya Sri Vijoy Kumar Dewan 	' Sri Matiesh Coomar Garodia Sri Jiten Dutta 

(Life Member) 	' Sri Dipak Ranjan Guha Sri Mani Ram Bora Sri Gopi Nath Mahanta 
Sri Nirmalendu Chakraborty (Life Member) Sri Jadav 'Ch. Deka 	' Sri Lakshapati Sharma 
Sri Kularanjan Pathak Sri Kamalesh Sarma 	' Dr. Nalini Kanta Deka (Life Member) 

(Life Member) Sri Nabin Ch. Das, (Life Member) Sri Promoth Mohan Dastidar 
Sri Girija Kanta Das 	. 	 , Md. 'Danishur Rahman . Syed lKram Rasul 	.' Sri Lakheswar Kataki 
Sri Prabhat Ch. Sarma Sri Chandi Charan Deka (Life Member) 	. Sri Ramesh Kr. Jam 

•Sri Dha'najit Kr. Talukdar Sri Shyam Sundar Sharma Sri Jitendra Kr. Das 	. ' (Life Member) 
Sri Debendra Nath Das Sri Bhubaneswar Buiarbarua Sri Nirad Kr. Das 	. 	 ' 	 . Md. Barkat UIlah 	. -. 
Sri Sujit Kr. Mazumdar Sri Bishu Ranjan 	ey Sri Shanti Lal Jam Md Samnur Au 
Md. Fayezur Rahman Sn1 Dylan Ch. Nath 	' Sri Akon Ch. Saikia Sri Gautam Kr. Bhattacharya 
Md. Harunar Rashid S.ri Bhargav Choudhury 	. Sri Pradip Kr. Kalita 	, Sri Gunindra Nath Kakati 
Sri Sailendra Nath Medhi Sri Gokul Ch Goswami (Life Member) (Life Member) 
Sri Suresh Ch. Qhoudhury S,ri Ramawatar Sarmah (1) Sri Hem K. Sarma Sri Harekhrishna Deka 
Md. Junaid Ahmed Sri Prabin Kumar Das (Life 'Member) 	' Sri Durga K. Sharma 
Sri Nagendra Nath Saikia (Life Member) Sri Tarun Ch. Sarma 	' Sri Bhagaban Ch. Das 
Sri Rohini Kr. Mazumdar Sri Rabindra Nath Malakar Sri Sanjib Ch. Chakraborty 	. Md. Jonab All Ahmed 
Sri Dwijesh Ch.Choudhury' (Life Member) 	. Sri Kishanlal Agarwal 	' Sir Kanak Ch. Sut 
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Md. Akdas All Mu 
Sir Lakshswar Talukdar 

(Life Member) 
Sri Gurumoorthy Gopal 
Sri Lohit Ch. Kalita 
Sri Sailendra N. Choudhury 
Sri Ramadhar Lall 
Md. Faiznur Ali 
Sri Dhiren Barua 
Sri Sailendra Kr. Barkataki 
Sri Shyam Sundar Agarwal 
Sri Ganesh Ch. Nath 
Sri Pradip Kr, Gogol 
Sri Pradip Khataniar 
Sri Ramehandra Saikia 
Sri Chakradhar Goswami 
Sri Bipin Ch. Deka 
Sri Singeshwar P. Roy 

(Life Member) 
Sri Paramananda Choudhury 
Sri Ramlal Yadav 
Sri Pranab Kr. .Sarma 
Ms. Kalpana Yadav 
Sri Mahendra Nath Das 
Md. Nurul Islam 
Sri Mridula Barkakaty 
Sri Nagen Barman 
Sri Dindayal Agarwala 
Sri Kamal Agarwal 
Md. Kashem Ali Sheikh 
Sri Abdul Karim Ali 
Sri Tarun Sen Deka 
Sri Nilamani Sen Deka 
Sri Balindra Nath Sarma. 
Sri Ramesh Kr. Jalan 
Dr. Bimal Kumar Baishya 
Sri Lohit Mahanta 
Sri Dilip Kr., Das 
Sri Anil Kr. Bhattacharyya 
Sri Bhabesh Ch. Talukdar 
Sri Atul Ch. Sarma 

(Life Member) 
Sri Dimbeswar Talukdar 
Sri Joy Prakash Sharma 
Sri Kishori Prasad Sarma 
Md. Hamidur Rahman 
Sri Kailash Chand Sikhwal 
Sri Dilip Kumar Deka 
Ms. Kuntala Deka 
Sri Ram Chandra Sancheti 
Sri Santosh Kr. Tewari 
Sri Dip Barua 
Sri Dayal Gb. Barman 
Sri Bhairab Ch. Das 
Sri Ajit Ch. Mahanta 

(Life Member) 
Md. Martuz AU Ahmed 
Sri Brajendra Nath. Das 
Sri Bhubaneswar Kalita 

(Life Member) 
Sri Chandan Kr. Bhowmik 
Sri Pulin Ch. Goswami 
Sri Jogendralal Sarkar 
Sri Atul Ch. Sarma 
Sri Ramavtar Sharma 
Ms. Ruma Bardotoi 

(Life Member) 
Md. Ahmed Ali 
Sri Balo Ram Hazarika 
Sri Kamal Nayak 
Sri Rajen Choudhury 
Sri Jnan Chandra Nath 
Sri Sarbananda Kalita 
Sri Baikuntha N. Thakuria 
Sri Ram Kumàr Seal 
Sri Himangshu Das  

Md. Rizwanur Rahman 
Sri Badan Ch. Barua 
Sri Jyoti Prasad Bora 
Sri Rabindra Prasad Singh 
Sri Dilip Kr. Mahanta 
Sri Bhubaneswar Sarma 

(Life Member). 
Sri Sukumar Sarma 
Md. Abdus Sattar 
Sri Arabinda Kalita 
Mrs. Niva Sarma Thakuria 

(Life Member) 
Sri Girin Das 
Sri Dandi Nath Choudhury 

(Life Member) 
Md. Mazmal Hoque 
Sri Kalpana Bhagawati 
Sri Gautam Ch. Kalita 
Sri Narendra N. Karmakar 
Sri Ashok Kr. Jam 
Sri Soneswar Das 
Sri Amar Chandra Bora 
Md. Ziaul Kamar 
Sri Shirazul H. Saikia 

(Life Member) 
Sri Nivedita Borgohain 
Sri Dhananjoy Sah'a 

(Life Member) 
Sri Manoranjan Das 
Sri Banti Chaudhury Kakati 

(Life Member) 
Ms. Minati Saikia 

(Life Member) 
Sri Pradip Sen Deka 
Md. Billal Hussain 
Sri Pritam K. Nag 
Sri Sushil Kr. Das 
Sri Rabindra N. Mazumdar 
Ms. Anjali Das 
Sri Hemendra Kr. Goswami 
Sri Bijan Kr. Mahajan 
Sri Amrit Kr. Phukan 
Sri Jagadish Sharma 

(Life Member) 
Md. Baharul Islam 
Sri Karnaleswar Barman 
Md. Hashibur Rahman 
Sil Padmadhar Upadhyaya 
Ms. Renuka Kakati 
Sri Pradip Kr. Sarma 

(Life Member) 
Sri Sanjib Kr. Choudhury 
Si Ritumoni Bora 
Sri Brajendra Kr. Talukdar 
Sri Gobinda Lal 

(Life Member) 
Sri Ashok Kr. Bora 
Sri Jitendra Nath Barman 
Sri Tarun Ch. Chutia 
Sri Bhaskarjyoti 'Dutta 
Sri Pabitrapran Saikia 
Ms. Aparna Neog 
Sri Bharadwaj Sri Mrinal Choudhury 
Sri Monomohan Talukdar 

(Life Member) 
Sri Paresh Ch. Mazumdar 
Sri Dhiren Kalita 
Md. Nekibur Zaman 
Sri Satya Narayan Devnath 

(Life Member) 
Sri Bhupen Ch. Bhattacharyya 
Sri Jyotsna Mayee Choudhury 
Ms. Shwarifa A. Saikia 
Ms. Padumi Talukdar 
Sri Mahendra Kr. Jam 
Sri Chandra Kanta Talukdar 

3ri Naren Sarma 
3ri Thaneswar Sarma 
s. Rekhashree Das 

Sri Singhanad Choudhury 
Sri Sikiar Abul Kashem 
Vid. Ashan Au 
s1d. Zakir Hussain 
Sri Dhananjay Bayan 
Sri Rajdeep Kr. Saikia 
Sri Suchandra N. Kalita 
Sri Ratna Kt. Malakar 
Sri Biraj Kr. Chaudhury 
Md. Joshimuddin Ahmed 
Md. .Aftab Atam 
Sri Tapan Kumar Das. 
Md. Sazzad Zahir 
Sri Sailéndra Das 

(Life Member) 
Sri Kumud Kr. Singh 
Sri Keshab Kr.. Barua 
Sri Pareéh Ch. Roymedhi' 
Md. Quazi Syed Kutubuddin 
Sri Achinta Sharma 
Sri Nabasisi, Chakrabarty 
Sri Kedar Prasah Meheswari 
Md. Nazirxrricjdin Ahmcd 
Md. Mokibor Rahman 
Sri Mrinal Kr. Choudhury 
Sri Chinnioy Chouhrjry 
Sri Bino.d Kumar Jam 
Sri Trailokya Da 
Ms. Ruprekha Sarma 
Dr. Pabitra Kr. Choudhury 
Ms. Nirmali Choudhury 
Ms. Suprity Brahma, Chowdhury, 
Sri Panchananda Bhatta 
Sri Dulal Ch.Kath Haarika 
Sri Dileep Kr; Kothari 
Ms. Madhuri Singli 
Sri Jai Ram Girl 
Sri Subrata Roy 
Sri Ranu Pathak Borah 
Sri Arundhati Baruah 
Sri Debabrata Saha 
Sri Santwana Choudhury 
Ms. I3ranati Talukdar 
Ms. Rama Sarkar. 
Ms. Shefali Das. 
Ms. Anjana Gogoi 
Sri Paresh Kalita 
Sri Rudra Hazarika 
Smti Gayatry Dutta Mazumdar 

(Life Member) 
Ms. Sikha Devi 
Sri Rajeswar Sarma 
Sri Satyen Sarma, 
Sri Sunil Kumar Jam 
Sri UjjaI Bhuyan 
Ms. Stuti Deka, Barua 
Sri Anusman Chakraborti 
Sri Bhabani Charan Sarma 
Ms. Rina Bhattacharyya 
Sri Jyotirmay Roy 
Sri Ashim Kr. Barua 
Syed Imdad Rasul 
Sri $udama Chouhan 
Ms. Nekib U!lah 
Sri Jayanta Kr. Misra 
Sri Kalyan Bhattacharyya 
Ms. Malabika Talukdar 
Sri Ranjit Kr. Bhuyan 
Sri Basdeo Prasad 
Sri Hiralal Talukdar 
Sri Santanu Barai 
Sri Santanu Sen 
Sri Matilal Dutta  

Si Vijoy Kr. Chopra 
(Life Member) 

Sri Sanjit Shil 
Sri Biraj Mohan Chakraborty 
Sri Gopal Ch. Deka 
Sri Dilip Kumar Nath 
Sri Sanjev Kr. Lahk*r 
Sri Satya Bharali 
Sri Tarint Kumar Das 
Sri Pallab Kataki 
Sri Krishna Pathak 
Md. Giyasuddin Ahnied 
Md. Altaf H. Mullaft 
Sri Narendra Nath Jha 
Sri Subrata Debthkur 
Sri Anowara Begu,m (1) 
Sri Jawahar Singh 
Sri Shyem Kr. Singh 
Sri Ranjit Choudhury 
Sri Hironrnoy Karmakar' 
Sri Dilip Kr. Jam 

(Life Member) 
Sri Dilip Kr. Choudhury 
Sri Ujjwal Das 
Sri Subhash Ch. Keyal 
Sri Makib Talukdar 
Sri Binod Kr. Bora 
Md. Jyotshna Au 

(Life Member) 
Md Masud AU 
Sri Kalyan Choudhury 

'Sri Pradip Kr. Konwar 
Sri Girindra Kr. Thakuria 
Sri Amitav Thakuria 
Sri Bijan KäIia 
Sri Tankeswar Deka 
Sri. Jakir Ojah 
Sri Bhuban Ch. Barooah 
Sri Mumtaz Begum 
Ms Bijoy Lakshmi TalUkdar 
Sri Gokul Kr. Medhi 
Sri Shadhan Kalita 
Sri Jagat Barua 
Sri Krishna N. Sharma 
Sri Madhab P. Sarma 
Md. Aminul Ahmed 
Sri KuIa Prasad Gogoi 
Sri Baharun Saikia 
Sri Dillip Prasad Dutta 
Sri Hemanta Kr. Saikia 
Sri Dipak Kr. Das 
Sri Golak Ch. Kalita 
Sri Soneswar Barman 
Sri Mina Ram Bharali 
Sri iJebajit Kr. Sarma 
Sri Madhab Ch. Kalita 
Sri Sondeep Deb Roy 
Sri Juri Sarma 
Sri Jayanta Sarma 
Sri Dilip Kr. Barman 
Sri Pranab Kalita 
Sri Hiranmoye Sarma 
Sri Anjali Sarrna 
Sri Aparna Dcvi Goswami 
Sri Amal Kr. Barua 
Ms. Indira Kaur 
Sri Narayan Ch. Kalita 
Sri Sabita Bhuyan 
Sri Ganesh Ch. Das 
Miss Jonali Deka 
Sri .Dilip Kr. Borah 
Syed Samadur Rahman 
Sri Hirak Kr. Baruah 
Md. Islamuddin Ahmed 
Md. Fajal AU 
Miss Indrani Chetia 
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Sri lWini S. Baruah 
Ms. Archana Kri. Da 
Sri Jagadish Ch. Gaur 
Sri Kamini Kamal Bhuyan 
Sri Chandana Sengupta 
Sri Bhaskarjyoti Das 
Sri Jeuti Choudhury 
Sri Mrinal Kalita 
Sri Bhaskar Dev Konwar 
Sri Krishna Kant Mour 
Sri Prakash Sarma 
Sri Suresh Kr. Bhattra 
Sri Puspa Prasad Das 
Sri Anowara Begum (2) 
Sri Sunil Agarwal 
Miss Neera Devi Goswami 
Sri Gopal Chokhani. 
Sri Nava Kumar Kalita 
Sri Nripen Mazumdar 
Sri Banani Naha 
Sri Anjana Dutta 
Sri Juri Devi 
Sri Syeda Ilma Ara Begum 
Sri Pranab Talukdar 
Sri Bhikhani Jha 
Sri Hiralat Maurya 
Sri Manik Ali Ahmed, 
Sri Pompa Chakrabarty 
Md. Abu Alfarid 
Sri Tara Prasad Mazumdar 
Sri Parag Kanti Dutta 
Mrs. Tarifa Begum 
Mrs. Nirada Dutta Sarma 
Sri Paramesh Ch. Das 
Smti Ama Das 
Md. Kuddus 
Sri Murari Pandit 
Sri Bhaskar Kumar Das 
Sri Tilak Chandra Thakunia 
Sri Narendra N. Deka 
Dr. Bishnu Pr. Chaudhury 
Sri Dipa Rani Deka 
Sri Prasanta Kr: Deka 
Sri Al-Mo.rija Sultana 
Sri Dilip Kr. Jam 
Sri Bhabesh Barman 
Md. Motin Ud-Din Ahmed 
Sri Biplab Kr. Sarma 
Sri Sushil Kr. Singh 
Debjani Seal 
Sri Parashmani Devi 
Sri Manju Dutta 
Sri Kailash Ch. Sarma 
Sri Pallavi Barua 
Sri Ajungla Aier 
Sri Manju Deka 
Md. Ahmed Nekibuez man 
Ms. Eva Saikia 
Sri Pranati B. Hatikakoti 
Sri Trailokya Gohain Barua. 
Sri Sabitni Das Barua 
Sri Nalini Kanta Sarma Barua 
Sri Tailendra Nath Das 
Sri Hemanta Kr. Das 
Md. Rekibuddin Ahmed 
Sri Jiaur Rhrnan 
Mrs. Babca lutta Das 
Sri Utpl Das 
Miss NAanjuli 0ev 
Sri Runu Kumar Barua 
Sri F3jbekanarida Das 
Sri Rubul Buragohain 
Sr 4  Urga Kanta Thakunia 
Sri Krishna Kanta Mahanta 
E.iri Brajendra Mohan Choudhury 
Miss Swagata Das 

ri Onkarmal Mahesree 
ri Alaka Devi 
ri Narayan Chandra Das 
ri Dulal Talukdar 
ri Rita Das 
ni Tulu Devee 
ri Maman Deka 

Aiss Anjali Das (2) 
ri Harcndra Nath Thakuria 

Sri Alpana Devi 
1s. Jarina Haque Choudhury 

Sri ha Das 
Vid. Deraj Khari 
Sri Anita Sharma 
Vd. Arfan Au 
Begum Raushan Ara Sultana 
Sri Nripen Ch. Das 
Sri Sashin Ch. Nath 
Sri Pankaj Kr. Poddar 
Sri Jagadish Thakuria 
Sri Bhupen Mazumdar 
Sri Ashish Kr. Dey 
SrI Puranjoy Barua 
Sri Debajit Bhattacharyya 
Sri Rishiraj Sarma 
Sri Shyam Barua 
Sri Padma Lochan Das 
Sri Simanta Deka (1) 
Sri Sanjoy Sarma 
Sri Robin Kr. Medhi 
Sri Rupjyoti Das 
Ms. Anamika Gupta 
Ms. Nanima Das 
Ms. Malabika Talukdar (2) 
Sri Ashit Biswas 
Sri Achyut Kr. Bharali 
Sri Dinesh Agarwal 
Sri Gejanand Sehewatla 
Sri Apurba Kr. Sarma 
Sri Cittaranjan Barman 
Sri Anuj Sinha Roy 
Sri Tutumoni Dev Goswami 
Sri DUip Ch. Kalita 
Sri Gitanjali Sorma 
Mrs. Anita Roy 
Miss Nabasmita Gogoi 
Sri. Bidyut Rajkhowa 

Nilayananda Dutta 
Ms. Gitika Medhi 
Sri Djesh Ch. Kalita 
Sri Pranab Chakrabarty 
Sri Santanu Bhattacharyya 
Sri Kanhaya Lal Gupta 
Sri Mitali Gogoi 
Sri Manash Pratim Barua 
Sri Biraj Sarma 
Sri Satyajeet Sarma 
Sri Pranab Talukdar 
Sri Shyamal Kamal Paul 
Sri Gautan Bikash Das 
Sri Sushanta Das 
Miss Aparn.a 0ev 
Ms. Banaree Neog Deka 
Md. Zehadul Islam Ansary 
M. Lutfur Rahman 
MISs Sabina Yesmin 
Si Kalyan R SUrana 
Sri Karnini Sarma 
Ms. Nibedita Tamuly Nath 
Ms. Kabita Pathak Ojah 
Sri Lina Barua 
Ms. Eva Kakoti 
Sri Farida Begum 
Sri Tilak Rajbanshi 
Sri Manorama Kumani 
Md. Khahilur Rahman 

ri Joy Prakash Chauhan 
tiss Rumi Devi 
trs. Aparajita Sarma 
;yeda Mehbuba Rahman 
;ri Krishna Das 
4d. Akkas Uddin Ahrned 
ri Lalan Prasad Thakuria 

Ad. Zakiror Rahrnafl - 
ri Ananta Ram Medhi 
ri Bimal Kr. Das 

Sri Anju Ara Begum 
Sri Himadri Mali 1Rajbonshi 
Sri Ranjana Thunia 
Vid. Makibul Haque 
Sri Jogesh BhattachWyya 
Sri Chandra Kr.Nath 
Sri Biraj Kr. Dutta 
SrI Pratim Kr. Chakraby 
Md. AIaI Uddin Ahmed 
Ms.Lipika Kalita 
Sri Prahiad Kr. Brahmà 
Sri Biswajit Bhattacharyya 
Sri Dipak Kr. Kalita 
Sri Satya Narayan Nath 
Miss Lalita Bora 
Sri Sana Chowba Singha 
Md. Abubakkar Siddique 
Sri Runti Kumari Kalita 
Sri Ohiren Das 
Sri Dipak Kr. Barua 
Sri Shikha Rani Das 
Sri Rita Josji 
Md. Ramjan All Ahmed 
Sri Charidra Motifl Das 
Sri Bhaben Chandra <QJita 
Miss Archana Oas 
Md. Baharul Islam (2) 
Mrs. Pranita Pathak 
Miss Rajita Sarma 
Sri Abani Deka 
Sri Mahesh Kr. Sah 
M;s Joya Singh 
Miss Jyotsna Mudoi 
Sri Kushamani Nath 
Miss lvalii,a Deka 
Srj Prabal Kataki 
Sri Jain Kalita 
Sri Rina Sarkar 
Sri Sukhpindar Kaur 
Ms. Arcbana Dutta 
Ms. Kalpana Deka 
Ms. Jeüti Kalita 
Sri Nirmal Sarma 
Syed Majnuruddin Ahmed 
Sri Najrul Islam Chaudhury 
Sri Abhijit Kalita 
Sri Pankaj Kr. Sarma 
Sri Punya Lata Sarma 
Sri Lakhimoni Saikia 
Sri Monoranjan Das (2) 
Mrs. Meera Hazanika Bqra 
Miss Mira Kalita 
Sri Reshma Begum 
Sri Priti Rekha Baura 
Sri. Abdul Mannaf 
Sri Sankar Kumar Das 
Sri Sewahi Kalita 
Sri Swapna Devi 
Sri Chayanika Devi 
Sri Hemanta Kr. Sarma 
Miss Bhàbani Deka 
Sri Mitali Das. 
Sri Anita Medhi 
Srir Sushil Kr. Sarma 
Sri Bishnu Prasad Kimar."-, 
Md. Rafiqur Rahman 

Sri NageSWar Das 
Sri Abida Rahman Hazarika 
Sri Sahjahan Ahmed 
Sri Addus Sabar Akand 
Sri Bornahi BordolOi 
Sri Anjan Kumar Das 
Sri .Ranjana Baishya 
Md Akbar Ali Abmed 
Sri Hlr4inafli  Sarma 
ri Dipen - 

Md. Adbul Basin 
Md. Aftab Au 
Sri Madan Talutdar 
Sri Sanjeev Ben arjee 
Sri Arnab Jan Deka 
Sri Mrigen Das 
Sri Prasai.2 Khatafliar 
Sri. Madhusmi Goswami 
Sri P'urna Ch. Sarma 
Sri Dhrubajyoti Sarma 
Mss Hira Devi 
Sri Sarbeswar Deka 
Miss Shewahi Das 
Miss Jahanara Begum 
Sri' Anjan Kumar Nath 
Miss Ashma Barbhuyan 
Srii Muruli Dhar Deka 
Sri Bhupen Ch. Thakuria 
Sri Ranjit Kr. Sarma 
Sri Kush Ram Bora 
Sri Sisir Kumar Sarma 
Sri Bijoy Kumar Barman 
Sri Sheeladitya 
Miss Mina Mahanta 
Mrs. Anupama Roy 
Miss ijumoni Thakuria 
Sri Pranab Choudhury 
Sri Rakesh Kumar Mour 
Miss Anuradha Das 
Miss Juri Kalita 
Sri lndu Bhushan Kakati 
Miss Knishnasmita Nath 
Sri Manash '3arodia 
Sri Gungoon Talukdar 
Miss Priti Rekha Devi 
Miss Geetima Choudhury 
Sri Mukul Chandra Talukdar 
Miss Mira Bhattacharya 
Sri Nina Devi 
Sri Suresh Singh Yadav 
Sri Benudhar Nath 

iss Manju Bharali 
Mrs. Sangita Devi 
Miss S'ntana Mudoi 
Mrs. Hira Das 
Sri Ritu Raj Baishya Saud 
Md. Hazarat Elhuyan 
Sri Bijan Kr. Da 
Sri Khanindra MaZumdar 
Sri Dhiraj Kr. Gupta 
Sri Hitesh Rajbongsh 
Sri Paresh Chantra Dek' 
Sri Biswa Jyoti Khataniar 
Miss Neeta Talukdar 
Sri Sisir Kumar Kakati 
Sri Kumaresh Das 
Menina Khan 	- 
Miss Barasa Deka 
Sri Mahananda Sanma 
Sri Talat Hamid Hazanika 
Sri Pragati Das 
Ms. Jitamani Devi 
Sri Utpal Pathak 
Miss Farida Ahmed Bhuyan 
Sri Chandan Kumar Barua 
Ms Trishna Kalita 
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Mrs. Nawanita Das Barman 
Sri Partha Chaudhury 
Miss Nandita Deka 
Miss Gita Barua 
Sri Sanjib Kumar Jam 
Sri Doll Medhi 
Md. Ritazuddin Ahmed 
Mrs. Reema Chakraborty 
Miss Murchana Sarma 
Miss Rakhi Pathak 
Sri Parul Das 
Sri Bijoy Das 
Miss Bini Bhattacharyya 
Miss Binita Kshetry 
Ms. Dipika Sarma 
Miss Helen Das 
Sri Kaushik Deka 
Ms. Manima -Gowami 
Mrs. Kabita Kalita 
Sri Afup Jyoti Rajkhowa 
Md. Jmdad Ahmed 
Miss Niyati Kalita 
Sri Hemen Nath 
Sri Trailokya Bashya 
Sri Tridib Ranjan Das 
Sri Utpal Das 
Sri Jatindra Nath Neog 
Ms. Pratibha Deka 
Sri Manomohan Talukdar 
Ms. Jayshree Talukdar 
Miss Minakshi Talukdar 
Sri Bikram Sarrna 
Sri Gupi Kbnta Medhi 
Miss Bayjanti Barpatra Gohaiñ 
Miss Karabi Choudhury 
Md. Sabedul Islam Ahmed 
Sri Simanta (Deka)(2) 
Md. Jakir Hussain Khan 
Sri Sraboni Das 
Miss Pranati Das 
Sultan Sahidur Rabman 
Ms. Mridushmita Haloi 
Md. Afsaruddin Chaudhury 
Sri Ashit Baran Roy 
Sri.. Utpal Kumar Kalita 
Miss Jahnabi Das 
Anup Ojah 
Miss Krishna Brahma 
Ms. Basabi Das 
Sri Ram Babu Sah 
Sri Anjan Jyoti Baishya 
Sri Ganesh Pegu 
Ms. Aparajita Bhuyan 
Sri Biswajit Kumar Ds 
Miss Tanusree Roy 
Miss Chandana Das 
Miss Manika. Konwar 
Sri Jyoti Das 
Sri Samar Das 
Miss Sima Rani Dey ,  
Sri Dhirendra Nath Kumar 
Sri Basanta Kumar Sarma 
Sri Bibekananda Deka 
Mrs. Hira Sarma 
Md. Azmal Haque 

Md. Habibur Rahman 
Miss Pranita Pathak 
Sri Saligram Chetri 
Miss Bharati Das 
Mrs. Sakila Changkakati 
Sri Kashem Bhuyan 
Miss Biva Singha 
Miss Sonali Sarma 
Sri Bubul Thakuria 
Sri Prabin Kr. Kalita 
Sri Hemanta Kr. Sut 
Sri Prajnan Chaitanya Deka 
Md. Sohel AIim 
Sri Hiranya Sarma 
Sri Bimal Kr. Jam 
Sri Tapan Chandra Das 
Zulfi Aliya Asadia 
Md. Dadul Ahmed 
Sri Rànjit Kr. Barua 
Sri Paban Das 
Sri lndrajeet Das 
Sri Krishna Gopal Das 
Srnti. Jahnabi Barmudoi 
Sri Ashim Talukdar 
Ms. Binita Boro 
Sri Kamal Ch. Barman 

;Mrs. Sharmila Devi 
Sri Dipak Kr. Jam 
Sri Barnali Kalita 
Miss Pratima Dewan 
Miss Manisha Barua 
Sri Najib Bakhsh 
Miss Rita Kalita 
Mrs. Charidrama Sarma 
Miss liabati Talukdar 
Md. Makibar Rahmari (2) 
Sri Pranab Anand Biswas 
Miss Manju Thakuria 
Safikul Alam 
Sahajahan Bhuyan 
Md. Anowar All 
Sri Amal Ch. Baishya 
Jomsher Ali 
Miss Rubi Goswami 
Sri Mrinal Sarma 
Sri Dilip Kr. Das 
Md. Azizur Rahman 
Sri Ratul Barman 
Sri Debabrata Goswami 
Sri Bipul Sarma 
Miss Monalisha Dewan 
Miss Manjushree Patgiri 
Mrs. Nayaria Agarwal 
Aslam Khán 
Sri Samir Das 
Mrs. Rekha Lahkar. 
MissNabanita Borah 
Miss Deepali Sharma 
Miss Geetanjali Das 
Sri Ohanpat Raj Sethia 
Sri Ranjan Gohain Barua 
Sri Pradip Kumar Katita (2) 
Md. Korban Ali 
Sri Hemang Kumar Sarma 
Mrs. Dipanjali Das 

Sri Tilak Ranjan Sarma 
Sri Dhirandra Mohan Nath 
Sri Nayan Jyoti Das 
Sri Giasuddin Ahmed (2) 
Md. Afzalur Rahman 
Amiruz ZamanChoudhury 
Anjuma Begum 
Sri Nabajyoti Das 
Sri Manoj Kumar Verma 
Miss Manasi Das 
Ms. Daisy Talukdar 
Sri Shiva Shankar Singh 
Hiranya Mayee Barua 
Sri Vikash Saraf 
Mrs Dipali Saha (Deka) 
Meghámala Sarma 
Sri Nabanita Goswami 
Bhanita Kalita 
Miss Dipti Rani Deka 
Smti Ruprekha Saloi 
Miss Bandana Kakati 
Shurot Zamal Sheikh 
Garima Goswami 
Dipika Dey 
Sri Pankaj Kumar Kalita 
Miss Anamika Kalita 
Mrs. Pankhi Mahanta 
Miss Rinti Deka 
Miss Babita Das 
Mrs. Bani Chakraborty 
Mrs. Deepali Kalita 
Sri Nani Gopal Majumdar 
Sri Rajesh Kr. Paharia 
Sri Jitu mani Bhandar Kayastha 
Hasan Nurul Islam 
Firojur Rahman 
Mrs. Asha Rani Brahma 
Sri Chintamoni Mahanta 
Sri Neelotpal Deka 
Trishna Deka 
Asraful Arif Sikdar 
Miss Barnali Sarma 
Mrs. Rupjyoti Bargohain 
Sri Upendra Chandra Saikia 
Sri Dilip Chandra Das 
Sri Naba Prasad Barua 
Sri Vishal Kumar Dewan 
Miss K. Archana Santi 
Sri Debesh Chandra Chakrabarty 
Sri Girish Chandra Deka 
Mrs Kumkum Borah Deka 
Sri Dipankar Bagchi 
Md. Khuwajur Rahman 
Miss Kakali Buzar Baruah 
Miss Purobi Talukdar 
Sri Jayanta Deka 
Miss Ruli Baruah 
Miss Dulumani Baishya 
Sri Bhabesh Ch. Barman (2) 
Sri Nayan Talukdar 
Smti. Gitanjali Barman 
Mrs. Dhira Rani Das 
Md. Abdul Quayum Akanda 
Nilanian Das 

Abdul Baten 
Md. Bahar Uddin 
Ashim Roy 
Sri Mihir Deka 
Samsul Hoque 
Md. Abdur Razzaque 
Binita Swargiary 
Sri Junu Choudhury 
Alaka Dutta Deka 
Sri Monalisha Dutta 
Utpal Kumar Barman 
Rubina Sultana 
Suman Deka 
Ghanashyam Das 
Sri Krishna Devm 
Rana Dutta 
Miss Sashima Das 
Mrs. Sagarika Sarma 
Miss Marami Sharma 
Miss Padumi Thakuria 
Sri Gunajit Baishya 
Miss Nita Barman 
Sri Mahendra Deka 
Miss Mehshid Haque 
Mrs. Rumi Chetia (Phukan) 
Sri Purbadri Baneijee 
Sri Diganta Bujarbaruah 
Sri Sailesh Kasyap 
Miss Binita Baruah 
Sri Sumit Kr. Sahu 
Sn Ratan Dey 
Sri Ashok Kr. Dey 
Atifa Rahman 
Sri Ranji Deka 
Md Arman AU 
Sri Dipak Kalita 
Sri Partha Datta 
Sri Nilakshi Barman 
Miss Dipamoni Sharma 
Miss Dulumoni Haloi 
Sri Apurba Das 
Sri Sudeepta Kumar Bhattacharyya 
Miss Sagarika .Borah 
Miss Gayotree Hazarika 
Sri Kamal Jyoti Saikià 
Miss Rekha Lahkar (2) 
Miss Rupa Rani Kalita 
Sri Pmnky Talukdar 
Md Imran All 
Rizu Mesh 
Sri Gautam Goswami 
Miss Himani Devi 
Sri Pranjit Kumar Saharia 
Sri Jagadish Ch. Chaudhury 
Sri Nipan Deka 
Miss PIIbi Borua (2) 
Sri Pranab Medhi 
Md. Shirajul. Hoque 
Sri Trjdib<urnar Das 
Gindar Hissain 
Rita Sharma 
Lutfor Rahdian 
Juben Pan,ez 
Sri Tushar Borah 

Received from the executant, satisfied and accepted 

Lawyers' Association, Gauhati 
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V 	 V  

The written statement on behalf of 

the Respondents above named"- 

WRITTEN STATEMENT OF THE RESPONDEI\41 

MOST RESPECTFULLY SHEWETH 	V  

That with regard to the statements made in 

paragraph 123,4(1)4(2) and 4(3) 	of the instant 

application the answr ing  respondents have no comments. 

That with regards to the statements.made in 

paragraph 4(4) of the instant application the. respon-

dents begs to state that as the Circle Selection Commit-

tee did not recommend the case of the applicant s  the 

CPMG 	Assam Circle rejected the case of the applicant 

vide CO's ANS letter No. Staff/16-CSC/2002 dtd.25.2.03. 

Accordingly the app]4cant was informed. 

That with regards to,  the statements made in 

paragraph 4.5 of the application the answering respon- 

V 	 Contd....P/- 
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dents bes to state that as the Circle, Selection Com-

mittee for the appointment. CPNG q  issam Circle has 

rejected the case of the applicant the question of mere 

fo -e appointment of the applicant does not arises 

4. 	• 	That as regards to the statements made in 

• paragraph 4.6 of the application the answering respon-

dents begs to state that as per recommendation of Circle 

• Selection Committee Smt Sarada Bale Baishya was appoin-

ted As the Circle Selection Committee did not recommend 

the case ofthe applicant the Chief Post Master General 

Assam Circle rejected his case of appointment. The case 

of the Smt Sarada Bela F3aishya was recomrnendd by the 

CSC held in 2042004 for the vacancies of direct re-

cruitment quota for the year 2002 and the candidate was 

a widow and applied for Group flft  post The depQ34of 

the deceased officialswere the widow (Smt Sarada Bale 

• Baishyc) one minor son and three minor •deughters But 

the case of Sri. Hemanta Deka was considered against the 

vacancies of 2001 • and the case of Hemanta Deka was 

rejected after the consideration. Threfore his case for 

the consideration of 3002 does not arise as there is no 

provision to enpenal earlier rejected 

5.. 	That as regards to the statements made in 

paragraph 4..7 of the application the answering respon-

dents begs to state that the caseof the recruitment 

under relaxation 6f normaL rules as compassionate ground 

Contd....  
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are examined and recommended by Circle Selection Corn- 

mi.ttee.. On the basis of Selection of Circle Selection 

Committee the Chief Post Master Seneral Assam Circle 

approves the appointments under relaxation of 'normal 

rule0 

As stated earlier as the cse of the appli- 

cant was not recommended by the Circle Selection Commit- 

tee his case was not considered by the CPMS. 

Moreover the appointment. of compassionate 

grounds can be made only if. a vacancy is available for 

the purpose that too limited to of the vacancies for 

direct recruitment quota in a given year held by the 

Hon'bleSupreme Courtin its ruling in thecase of .  H.R. 

Transport Corporation -vs- Dinesh Kumar (JT 1996(5) SC 

319) on 7.5.96 and Hindustan Aeronautics Limited -vs- 
, 0 

Smt A. Radhika Thirumalai ('JT 1996(9) SC 197) on 

9.10.1996. It is pertinent to mention that the father 

of the applicant, Late Maina Ram Daka worked as a Mail-

man under GRO Rangia and died in Cancr on 5.10.2001 

after complet.ng 37 year of service in the Department0 

After considering all the facts and circumstances of the 

applicant the respondent rejected the case of the appli-

cant against the vacancies of 2001. 

6. That 	in respect of the statements 	made 	in 

paragraph 4.8, 	4.9 and 4.10 of 	the 	application 	the 

answering respondents to offer no comments. 

Contd. 
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7. 	That with' regards to the statements made in 

paragraph 4.11 of the application the answering respon'- 

dents beg to state that the vacancies marked for th 

appointment under relaxation of normal rules is 5' of 

the outsiders quota of the vacancies. No caseof relaxa-

tion of normal rules could be considered against other 

vacancies except the 5% of the vacancies of outsider 

quota marked for the purpose. 

B. 	That as regards to the statements made in 

paragraph 4.12 of the application the answering respan-

'dents beg to offer no comment. 

That in respect of the statements made in 

paragraph 4.13 of the instant application the answering 

respondents beg to state that all the cases under relax-

ation of normal rules are properly scrutinised by the 

Circle Selction Committee as the light of the existing 

rules and regulations on the subject. The case of the 

applicant was also properly examined by the.  Circle 

Selection Committee and did not recommend and thus the 

same was rejected. 

That with regards to the statements made in 

paragraph. 4.14 of the instant application the answering 

respondents beg to state that the averment of the appli-

cant is.not correct, hence denied. The respondents did 

Contd.. ..P/- 
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not violate any ncn- ms given by Supreme Court in consi-

dering the appointment of Smt Parbati Das 

Ii. 	That with regards to the statements made in 

paragraph 415 of the instant application the answe!- ing 

respondents beg tostate that the averment of the appli-

cant is not correctq hence the same are denied. It is 

denied that the resondent took discriminatory attitude 

or arbitrarily rjected the prayer of the applicant 

iB 	That with regards to the statements made in 

paragraph 5iof the instant applicatibn the anwering 

respondents beg to state that the case of the applicant 

was. duly e>amined by th Circle Selection Committee but 

did not recommend and acqordingly same was rejected.. 

This does not violate any right of the applicant. 

That with regards to the statements made in 

paragraph 5ii of the instant applicatioh the answering 

respondents beg to state that the compassionate appoint-

ments are made after being recommeded by the Circle 

Selection Committee as per rules and regulations. There 

is no such binding on rules that the cases . submitted 

earlier should be selected first consideration of a 

case submitted at later datethen that of the aplicant 

does not violate natural justice. 

That with regards to the Etatements made in 

paragraph. miii of the instant application the answering 

respondents beg to state that the selection of. appoint- 

Contd.. .P/- 
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mènts a-e---ttit-der are under relaxation of normal rules are 

based on criteria but not on the ground on which the 

Sovt. servant died. 

15. 	That with regards to the statements made in 

paragraph 5.iv of the instant application the a•nwerinc 

respondents beg to state that the contention of the 

applicant is not true. the Circle Selection Committee 

did not recommend the case and accordingly the same was 

rejected The admissible amdunts to the wife of the 

decease official Smt Uttara Deka under Rule as under 

were paid. 

DCRG 	RS.189 q 024,00 

CGEIS 	-Rs. 22 ,533.00 

Leave encashrnent 	Nil 

GPF 	Rs. 7 5 946.00 

Total 	Rs.219503.00 

Family pension as per revised pay rule at 	present 

RS.3378/ PM Rs.10/- fo>edmedicaia1lowance 
S  

The respondent further begs to state that the 

ground set forth in the instant application are not 

maintainable in law, as well .as., in facts and therefore 

the applications is liable to be rejected. 

16. 	That with regards to the statements made in 

paragraph 6 &.7 of the instant applicationthe answering 

respondents have no comment 

Contd...P/ 
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17 	That with regards to the statementS made in 

paragraph 8 and 9 of the instant application the answer -

ing respondents beg to state that in view of f.he facts 

and circumstances above the applicant is not entitled to 

any relief or interim relief as prayed for and the 

application is liable to be dismissed.. 

[1 

CcrntdP/- 
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VERIFICATION 

s,0 k -77 jQ 14  

aged aboutyerSR/0 

and competent officer of the 

answering respondentS do hereby verify that the state 

ment made in paras / are true to my 

knowledge and those made in paras ___-------- being 

matters of record are true to my informtiofl derived 

therefrom which I believe to be true and the rests are 

my humble submissions before this Hon'ble TribunaL 

And I sign this verification on this 	th day 

of 	E006 at Guwahati 

.igfl,tt,4.re,9 ••;/ 

•ió 9D8?1DtSnain. 
Ru !3fl Du. GUWLTJ 
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- 

O.A. NO. iii of 2006 

sri HemantaDeka 

• 	 -, 

• Union of India & others--Respondent. 

Rejoinder filed by the applicant on the 

Written 3tatoment of the respondent are 

ao follows :- 

That with regard to the statement made in 

paragraph 3 of the written statement the applicant begs 

to statethat the applicant applied for a job on 19.12.200 

and the respondeit rejected his petttion on 24.3.2003, 

stating that there was no vacancyto absorb him. 

That with regard to the statement nadé in paragrap! 

4of the w.5. the applicant states that the averments are 

not true • The authority did not considered case of 

applict but was rejected with the plea of 1'no vacancy 

But while 0.A., was filed the authority made different 

• 	statement at different timo. Those statements are all 

after thoughts made only to justify the illegal action• 

of the authortty Irom the rejection letter dt. 24-3-2003 

it is evident that the case of the applicant was not 

cx,noidered on merit it was rejected on the plea of 

"No vacancy". 	 ) I 
I 

• 	 Contd --- 2/p. 



The applicant begs to state that the authority 

made the plea of "No vacancy" is false and it is atated 

to mislead the Court. In fact theEe were several 

vacancea at that time and those were diverted to C.O. 

Gaçthati and this has been proved by their own letter 

No. Staff! 16-CSC/2004 at. i3.5.2005,wt1, .). 

' 

The applicertt further begs to state that the 

respondent have every time referred to a Circle Selection 

Committoe, whith is a committee of 3 officers constituted 

by the Chief Post Master General to Scrutinise the caso 

of compassionate appointment. It is not a statutory 

committee nor a parlianentry committee and the members 
re 

axe not ftnn, - from biasnoss. It has not been constituted 

by any law in force. The Committee it appears from their 

conducts does not guided by any principle . 50 their 

finding may not be whole truth. It is stated by the 

respondent that the case of this applicant cannot be 

considered in 2002 as that was case of 2001, but how 

the case of mt. sarada I3aihya can be constdcred in 

2002, which was a case of 2001 ? How the case of $mt. 

Parbati Das can be considered after 41/2  years ? 

3. 	That with regard to the statnent made in paragraph 

5 , the applicant begs to SULte that the suprne Court 

1uling cttedby the respondent are not of similar nature 

and as such it is not binding. The case of the respondent 

was fresh one and it is rejected on the plea of 'No 

vacancy", and the case was not considered in its proper 

Contd-- 3/p. 
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p!pectiveQ. In the instant case there were vacancies 

during the relevant times and thoe were diverted to 

C.O/ Guwahati. The respondeit have ten the shelter 

of the s.c. ruling only to coverup their arbitrarine. 

4. 	That with xegaEd 	statement Made in 

paragraph I and the Opplicant bgs tQstte that 

tho Lespondent's claim that they are following the tubs 

and Legulation in selecting the candidates for cornossionate 

appointment are not correct as, it is evident from the 

earlier, statement. There are deliberate discripenctes in 
the selecttonaof the candidates which was done arbttrarily 

bythe circle selection Committee. 

5. • 	That wi th regapd .  tP._thiq atte ntadé in 

pqragraphlOtheapplicant beg to Gtate that the claim 

made by the Lespondent that the appointment of Smt. PaLbati 

Das does not violate the norms laid doun by the supreme 

Court are not correct. In fact the aj5ppintmnt af'blf 5mt. 

Pathatt Das was considered after 41/2 y.s. of the death 

of -Ift her husband. MoLeover the husband of $mt. Das was 

not depaitmental and regular staff. Her husband was a 

extra-DepaLtmenta). ( Canteen boy) Staff,3o 	she cannot 

apply for appointment • The memkers of the Circle Selecton 

COmmtttee was so interested to give a job .to Parbatt Das, 

that her husband's services were shown as a departmental 

staff, after his death and till-'.today his seLvices were 

not regulartsed no pension etc, is paid to Smt. Parbctti 0as. 

If the.case of $rnt. Parbati Das can be ccnsidered after ,  
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41/2 yáars vAy the case of the applicant cannot be 

considered after 2 months ? 

6.. 	That with regard to the statement made in para 

11. 12 and 13,the applicant begs to state that those are 

not correct averment. It is not a fact that the circle 

selection committee over consider the case of applicant. 

As per their letter the applicant's case was rejected as  

there was no vacancy whereas the vacancies at that time 

was dvortod to C.O. Guwthati and as such the gxsxxk 

c.s.ce took a discriminatory attitude towards the 

applicant and as such applicant's was illegally denied 

his job, which is against the Principle of nature]. justice. 

That as regards the statnent mede in paragraph 15 

of the w.s • the app]. icant beg to state that paying peiisLon 

and death benefit to applicant's fntly is not a matter 

to be considered as all the deceased anployees' fnily are 

getting such benefit. 

That opposing averment of the w.s. filed bythe 

respondait the applicant begs to state that from the 

abovementioned facts, the respondent, and their nominated 

Circle selection committee has shown utter injustice and 

discrimination in dopi iv ing the app]. Ic ant, in comparislon 

to the other candidates. 

It is therefore prayed that your 

Lordship may be pleased to reject the 

pleas put forwardS  by the respondent and 

be pleased to direct the respondent to 

consider the case of the applicant for 

appointment on compossionate ground 

Contd-vertfication. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH AT GUWAHATI 
- 

Sri Hemanta Deka 	 I 4k lL a nit .  

Union of India & Ors.. 

Resvndents 

The 	written objection f1Ed 	on 

behalf of the Respondents against. 

the Rejoinder 'filed by the appli---

cant 

WRITTEN OBJECTION OF THE RESPONDENTS 

MOST RESPECTFULLY SHEWETH 

I .. 	That with regard to the statement made in 

paragraph I of the Rejoinder pet iticm the anE;wer':ing 

Respondents have no comment 

2.. 	 That with regard to the statement made in 

par açjr aph 2 o f the Rejoinder pet it ion the answer in g 

Respondents bcç1to sjatc that the Circle Select ifl 

Committee did not recommend the case of Sri Hemanta 

Deka.. The case of Sri Deka was considered against the 

va:anc: i.es of $001 and was rejected after due c:oi,idera-

t ion by the Chief Post Master General Assam Circ Ic The 

Circle of -f ice Guwahati vide letter No... Steff/1CC/002 

dtd.. 2.2.03 published a list of cases rejected by the 

Ccrftd.. 
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Circle Gelecticm Cc mi.ttee held on 24. I .03 wherein the 

name of Sri Hemant.a Deka was shqwri at 31/45 and clearly 

mention that the flE(tflE5 menti.cmed in the list could not 

be crisidered as there was no other vacancy in any. 

cadre. Accordingly the circle office Guwahati decision 

was conveyed to the applicant, vide SSRM letter No. 

B2/7/17/Ch-V dated 24.3.2003. 

As per DGP&T ).etter No. 24--I57 173 SPBI dated 

14.7 1978 instruct ion are I aid down that the each 

circle (Except. Delhi & J & K Circle) a committee con-

sisting of the Head of Circle etc. and two senior D.i.rec-

tors should be constituted. Further it was also direct&-

that if it is not possible to constitutr"  a committee 

consisting of himself and two senior Directors the 

committee maybe formed with the (a) Head of the Circi.e 

(b) one officer in the Junior Pdministrative Grade 

avai. Jab Ic at Head Ouartars (c) One Group Pi Officer in 

the senior time available at Head Quarters. Thus the CSC 

formed was in order and as per rules of the department. 

Copy of the letter dtd. 252.2003is annexed 

herewith as nnexure - I 

3. 	That with i- egard to the statement made in 

pai- agraph 3 of the rejoinder petition the answerincj 

respondents beg to state that the case of the recruit-

ment under relaxation of normal r-ules as cornpassidiiate 

basis of Selection of Circle Selection Committee the 

c 

It 
J 

Contd. 
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Chi.ef Post. Master General, Assam Circle approves the 

appointments under re).axaticTh of Mc:srml rule.. MorCOVE?r 

the appoiritmnt of ct-.mpass.ionat.e grounds can he made 

only if a vacancy is available 'for the purposE, that too 

lirni'ted to 5Y of the vacancies for direct recruitment 

quota in a givCn year held by the Hon 'ble Supreme Court 

in its ruling in the case of HR Transport Corporation vs 

Dinesh Kumar TJT 199() Sc 319 on 7.96 and Hindustan 

AeronauticS limited vs Smt Radhika Thirumali JT 199 

(9 SC 197) on 9..10..1996.. The Circle SelectionCmitt.ee 

did not considered the case of Sri Hemanta Deka hnc:e 

rejected the ca;eof the applicant against, the vacancies 

of 2001 

4. 	That with regard to the statement made in 

paragraph 4 of the rejoinder ptitiDfl the re:,ondert.s 

beg to state that the averment of the applicant is not 

correct., hence the same are den.id lt.is denied that 

the department took discriminatory attitude or arbitrar
-

ily rejecter-I the prayer of the applicaflt As the Circle 

9lpctiOfl 
Committee does not considred the case of Sri 

Deka hence the case was rejectE?th 

5" 

par agI al 

beg to 

1—_,_L ..,1. 
r..t (Jc.1 ... 

ruli'rg5 

That with regard to the statement made in 

5 of the rejoinder pt.itifl the respondentS 

state that regardiflc3 the appc)ifltmEfT'lt  Of Smt 

Das does not violate any norm laid down in the 

of compassionate gr'ound appointment 

rA 

F' 
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The statement of appl:icant ec4 the husband 

of Smt. F'arhati. Das as ext a Departmental is not true 

Her hushaTid was 	 - a reç5u lar Group-D crff 1- 

cial in Depart ental Cartteeri and is now dawiny proviflg0 ) ,J_ 
.----- pension in puïsuance of C ..O Guwahat I letter No 

AP/1-202001 dtc,L 21A.05. The c:ase of Smt. Paibati Das 

was considered and recommended by the Circ :te Selection 

Committee and CPMG Guwahat i approves the appointment in 

cadrE' of 6roup-1 ofiic:ial. But the case of Sri Deka was 

not re:ommended by the CSC Hence his f:ase was not 

appro\.'€?d by the CPMG Guwahat I 

6.. 	That with regard to the statement made in 	N 
paragraph 6 of the instant reji.nder petit ion the res-

pondents beg to state that the contention of applicant 

is not true that the department took d iscriccsinatory 

attitude or arbitrarily rejected the prayer of the 

applicant There are no any dist ir,ctn in the case of 

appointment of Compassionate Ground. The case of the 

app I icant was duly examined by the CGC but did not 

recommend and accordingly the same was rejected That 

does not violate any right, of Sri Hemanta Deka 

7 	That with regard to the statement made in 

paragraph 7 of • the inst.ant rejoinder petition the res-

pondents beg to state that the Circle Seiect:icm Commit" 

tee did not recommend the case of Sri H . Deka and ac:c.or - 

Contd. oPt- 
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dincjly the 	:se was rejected but £i1usibie 	rount 

crwn by the wife of Late Mo.na Raffi Deka 

S. That with 	regard to the statement made 	in 

paragrRph E of the instant, rejoinder petition the 	res" 

pondents beq to state that the contention of Sri 	Deka 

is 	not tue and unnec:essary put.t incj 	forward arrument 

against the CSC on frustratioit 	who did 	not rer:ommnd 

the case of Sri Deka and approves by CPMf 	Guwahati 

U 
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VER IF I CPT I ON 

aged aboutyears Rio 	 4'Ifl 

District. 	 and competent officer of the 

answering respondents., do hereby verify that the st.ate 

ment made :in par as 4 3 	2 	 are true 

to my owledqe and those made in pai 	2_ 

being matters of record are true to my information 

derived therefrom which I hal i.eva to he true and the 

rests a r e my humble subm:Ission before this Hon able 

- Tr .ibunal 

And I sign this verification or, this tthday 

of 	 2007 at GuwahatL. 

•aSffit Suc'mrdtu1øns 
&8 !GW L UUWHAfl 

Fiji . 
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74rflt i DEPARTMENT0FPO-S >.'tS' 
OFFICE OF THE CHiEF POMA1ER GENERAL:ASMLE. t)WAHAfl781oçj 	

4 

Dated at Guwahab the 252.03 

Consequent upon the recornmndations of the Comrnftte, the 
CPMG, Assam Circle, Guwahati is pleased to approve absorption of the following applican 
nder relaxation of normal recfljjtment iles in PA/SA cadre, Postman cadre and Groiip'D' :adre against the vacancies or Direct Recruitniett quota for 2001 available in the Divio 'Own againsi each. . 

The i 3
ppointment will however, be subject to veriflcaUon of the eligibili which 

be veried personally by the appoinung 3uthdhes from the oginal records vis-a vis the ;hgibUity Critcrja. The appoing authority/d'jsiona hcd to vdiorn the approved candidates re Ilo11ed will collect the required docUn)e,) of the candidates from the concerned ivisions• 

-- 	 ..,- 

dr'S1. 	
Name of candidates Name of deceased/invalid official Division alloed 

and 	relat!onship 	with 	the 
candidates 

'2 	3 	 4 	
5 VSA 	1 	Smt. Hirmon Haloi I D/O Late Hara kanta Halos, Ex. Guwahati (P) Dn. Postman Guwhatj GPO 2 	Sri Babul Boro 	. S/Q Latc Rat.ndrc Boro, E.SA Goalpara Dn. 

(BCR) SRO,Ra:jgla uiider 'GH' 
RMS Dn. 

Miss Lalita Boro 	D/O Late Ajitch. Boro, Ex. SA Guwahati (P) Dn. 
•(BCR)SRO Rangia under 'GH' 

stman . I 	Sri 	Rituparna S/O 	te Hiteswar Rajkhowa, PA, Tjnsukia Dn. .re 	 Rajkhowa 	 Tinsukia 	 I 

St.nt. lid Harijari 	W/O L1e Rdnipiyri Harijari,Gr'D' Tinsukia J 	 Tinsukia .................................................................. 

-7-.--. 	
,•_•_ 'r -- . 
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The divisional heads should inform the date of their joining to this office. 

The cases of above mentioned candidates were conside1d by the CSC 
alongwith those mentioned n the enclosed list and selection was made on ks basis of merit 
of the cases subject to availability of vacancies. The names mentioned in the enclosed list 
could not be con , idprM nz Hr k no nflipr 	 in 

(S%YAM 
A. 

For Chief Postmaster General, 
Assarn Circle, Guwahati-781001. 

Copy for information and necessary acdón to :-

1 	_The PMG, Dibrugarh 
All SSPOS/SRM,'SPOS/SSRM/MMS in Assam Circle & Dibrugarh Reoui. 

'\ . 	3 	Concerned file. 

N- 
For Chie'( Postmastèe 

Assam Circle, GuwahaU-7&1001. 
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FORM NO.11 

TRQNAL• 
GUWAHATI BENcH 

	

OA/RMcifiWTNO. 	OF 2O6 

	

k 	Applicant(S) 

4 CA 
- Respdent(S) 

1, Sri (3autam Baishya having been uthoiizedby 
Mlnis*iy of Law by the Central Government/Government Servant 
I ................. Au1hóritY/COIP0r0fl /Society notified under section 14 
of the Administrative Tilbunals AA 1985, hereby appear fotappilcant 
no ............. iRe udeut 	..... andundekCt0P 
for them in all mattcra in the aforesaid case. 

Place: 	oL 

Date: 

(GAIJTAM BAISHYA) 
SR.cGSC.CAT. 


